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F
or the regulators and the supervisors, the most

important function is to ensure that the

stability of the system remains rock-solid at all

times. In a domain that has gone through the entire

cycle of being a private market to nationalization

to privatization again; it is all the more important

that the confidence reposed in the players is not a

misplaced one. It needs no emphasis that the

failure of a player for whatever reason will deal a

big blow to the confidence of the average

consumer whose knowledge of the insurance

business is not at a very high pedestal.

One way of ensuring that the conduct of a player is

on par with the expectations of the other

stakeholders, in general, and the regulator, in

particular; is by ensuring that the various business

statistics and other relevant information are

displayed for public viewing at frequent intervals.

Although it would be ambitious to believe that

there is sufficient analytical ability for an

individual to make an assessment of the insurer

through the disclosures, it would ensure that the

players exercise all the caution before making the

public disclosures; and this in itself would

accomplish the task of better business conduct, to

a great extent. Further, industry analysts and other

research oriented organizations can interpret the

results and put them on the public domain in an

easily comprehensible format; so that they can be

put to good use by the others.

In order that the disclosures make wholesome sense, there

must be uniformity to the types of disclosures made, as also

the periodicity at which the information is provided. It would

not only lend a higher level of credibility to the information

disclosure but also enable the end-user to make a meaningful

comparison of the various activities of the players. In an

industry where one is going to witness the process of some of

the companies being publicly listed in the not-too-distant

future, the disclosures are thus absolutely essential. Several

corporate debacles globally, followed by a long stint of

financial meltdown emphatically put a large onus on

corporate governance. Being additionally transparent would

be the best way of ensuring good governance, which in turn

can be accomplished through periodic, wholesome

disclosures.

'Public Disclosures and Business Analytics' is the focus of

this issue of the . Natural and sometimes man-made

disasters cause huge economic and human losses world

over, despite the tremendous advancement of science and

technology. 'Disaster Management and Role of Insurance'

will be the focus of the next issue of the Journal.
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from the editor

- Through Disclosures and Transparency

In a domain that was characterized by the

presence of only public sector players,

information disclosure has not been a major

point of discussion. For one thing, competition

in the non-life sector, if any, was limited only to

a few aspects of business; and for players

operating in the public sector, at that. In the life

insurance side, it was just a monolithic

structure devoid of even that little competition.

In this backdrop, information sharing and

disclosure have never been considered very

vital. However, in light of the fact that the

present day insurance industry boasts of more

than a score of players in each of the classes;

information disclosure on the public domain

has become a .

Historically, it has been observed that

information disclosure and information

sharing in the insurance arena have remained

largely limited to a very few areas. This has led

to a situation where the insurers have

developed a natural aversion to sharing of

information or their capabilities as regards the

disclosures have not attained high levels of

achievement. As a result, there may be several

constraints initially that have to be

surmounted. In the end, it has to be realized

however that public disclosures, in their true

spirit and not merely in letter, will work to the

benefit of all stakeholders; eventually leading

to a well-grown market with players of the

highest caliber.

The emphasis on public disclosures is a world-

wide phenomenon; and the supervisors have

made it elaborately clear that for every player,

sine qua non

it is essential to make the business information public in order that a

true assessment of their efficacies can be made by the discerning

elements. In the Indian domain, we have embarked upon the process

of public disclosures being made by insurers within the given time

frame. As the process has just begun, the resultant analyses and

comments thereon would follow shortly which would create the right

impetus for the industry to make improvements. For a domain that is

looking towards attaining global standards, it would create a perfect

platform to launch itself for higher growth. It would also ensure that a

clear roadmap for the future is laid out.

'Public Disclosures and Business Analytics in the Indian Insurance

Industry' is the focus of this issue of the Journal. Dr. Mamta Suri begins

the debate with a detailed account of the regulator's perspective, the

entire backdrop of the need for disclosures; and the highlights of the

business analytics project. In the next article, we get to see Mr. Harvey

Lee commenting upon the importance of information and data

analytics for the insurers for their own business interests.

The next article deals with the advantages that advanced analytics can

bring to general insurers, in the long run. Giving a vivid description of

the benefits of advanced analytics, Dr. Kartik Balakrishnan quotes

from anecdotal experience and suggests ways for adaptation of the

process in emerging markets. In the concluding article, Mr. Koushik

Majumdar discusses the importance of disclosures to ensure

transparency of the players; and goes on to explain how data and

information can be made relevant. Apart from the usual monthly

business figures, we also bring the segment-wise results of the first

quarter in this issue of the .

In spite of the tremendous growth that science and technology

achieve continuously, there is a weird and overwhelming influence

that nature wields on humanity in the form of disasters. Added to this,

manmade disasters have been raising their ugly head in the form of

terrorist attacks every now and then. 'Disaster Management and Role

of Insurance' will be the focus of the next issue of the .
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statistics - life insurance
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No
Particulars

Premium

June, 2009 June, 2010

Policies

June, 2009 June, 2010

Sum Assured

June, 2009 June, 2010

Non linked*

1 Life

2 General Annuity

3 Pension

4 Health

A. Sub total 370.35 557.00 78317 84680 1082.49 1020.46

Linked*

1 Life

2 General Annuity

3 Pension

4 Health

B. Sub total 2458.53 7896.88 694907 1305292 1066.54 4458.29

C. Total (A+B) 2828.88 8453.88 773224 1389972 2149.03 5478.75

Riders:

Non linked

D. Sub total 1.30 1.12 0 1 3.92 4.40

E. Sub total 0.05 0.03 24 58 42.26 29.11

F. Total (D+E) 1.35 1.14 24 60 46.18 33.51

G. **Grand Total (C+F) 2830.23 8455.02 773224 1389972 2195.21 5512.25

with profit 268.08 289.38 21154 37452 562.65 433.55

without profit 11.52 11.72 53298 39552 517.12 559.39

with profit 0.48 0.31 29 21 0.00 0.00

without profit 83.00 249.89 2807 5994 0.17 1.02

with profit 7.28 3.09 1029 365 2.54 0.12

without profit 0.00 2.11 0 194 0.00 0.11

with profit 0.00 0.00 0 0 0.00 0.00

without profit 0.00 0.49 0 1102 0.00 26.27

with profit 0.00 0.00 0 0 0.00 0.00

without profit 353.14 2872.85 76823 483967 1063.49 4278.77

with profit 0.00 0.00 0 0 0.00 0.00

without profit 0.00 5.79 0 295 0.00 0.00

with profit 0.00 0.00 0 0 0.00 0.00

without profit 2105.39 5018.24 618084 821030 3.05 179.52

with profit 0.00 0.00 0 0 0.00 0.00

without profit 0.00 0.00 0 0 0.00 0.00

1 Health # 0.00 0.01 0 0 0.00 -0.01

2 Accident # # 0.01 0.01 0 1 0.34 0.55

3 Term 0.00 0.00 0 0 0.00 0.13

4 Others 1.29 1.10 0 0 3.58 3.74

Linked

1 Health # 0.00 0.00 0 0 0.23 0.17

2 Accident # # 0.05 0.03 23 58 42.00 28.81

3 Term 0.00 0.00 0 0 0.00 0.08

4 Others 0.00 0.00 0 0 0.03 0.05

FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER ENDED JUNE, 2010

INDIVIDUAL SINGLE PREMIUM (INCLUDING RURAL & SOCIAL)

* Excluding rider figures.

** for policies Grand Total is C.

# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.

# # Disability related riders.

The premium is actual amount received and not annualised premium.

(Rs. in Crores)
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No
Particulars

Premium

June, 2009 June, 2010

Policies

June, 2009 June, 2010

Sum Assured

June, 2009 June, 2010

FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER ENDED JUNE, 2010

INDIVIDUAL NON - SINGLE PREMIUM (INCLUDING RURAL & SOCIAL)

* Excluding rider figures.

** for policies Grand Total is C.

# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.

# # Disability related riders.

The premium is actual amount received and not annualised premium.

Non linked*

1 Life

2 General Annuity

3 Pension

4 Health

A. Sub total 3422.26 4445.38 5616902 5858275 70332.22 83378.34

Linked*

1 Life

2 General Annuity

3 Pension

4 Health

B. Sub total 4046.90 5491.52 2059815 1909876 32375.98 29248.68

C. Total (A+B) 7469.17 9936.91 7676717 7768151 102708.20 112627.02

Riders:

Non linked

D. Sub total 3.22 4.03 693 1104 1654.19 3050.08

Linked

E. Sub total 5.78 3.17 723 495 2611.45 2122.30

F. Total (D+E) 9.01 7.20 1416 1599 4265.64 5172.38

G. **Grand Total (C+F) 7478.17 9944.11 7676717 7768151 106973.84 117799.40

with profit 3287.24 3904.09 5176357 4774866 58964.16 64712.35

without profit 65.71 484.34 351261 1036944 7764.33 16778.15

with profit 0.18 0.17 35 79 0.00 0.00

without profit 0.00 0.00 0 0 0.00 0.00

with profit 19.27 9.23 12035 4585 238.14 63.03

without profit 28.16 33.98 9185 6422 1.21 2.09

with profit 0.00 0.00 0 0 0.00 0.00

without profit 21.70 13.57 68029 35379 3364.38 1822.73

with profit -0.06 0.00 0 0 0.00 0.00

without profit 3159.45 3439.95 1731689 1309051 31160.80 28082.43

with profit 0.00 0.00 0 0 0.00 0.00

without profit 0.00 6.05 0 811 0.00 0.00

with profit 0.00 0.00 0 0 0.00 0.00

without profit 847.82 2013.91 298900 582890 434.64 441.47

with profit 0.00 0.00 0 0 0.00 0.00

without profit 39.69 31.60 29226 17124 780.55 724.78

1 Health # 0.73 0.86 39 59 243.24 212.80

2 Accident # # 1.51 1.88 635 1016 1336.47 2235.83

3 Term 0.32 0.41 13 25 65.46 67.26

4 Others 0.66 0.87 6 4 9.02 534.19

1 Health # 1.01 0.83 106 76 410.19 135.16

2 Accident # # 4.19 2.04 582 384 2031.35 974.73

3 Term 0.20 0.07 29 26 56.43 900.13

4 Others 0.38 0.23 6 9 113.48 112.28

(Rs. in Crores)

i 
IIIl!lllllll!II .. 



statistics - life insurance
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No
Particulars

Premium

June, 2009 June, 2010

FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER ENDED JUNE, 2010

GROUP SINGLE PREMIUM (INCLUDING RURAL & SOCIAL)

No. of Schemes

June, 2009 June, 2010

Lives Covered

June, 2009 June, 2010

Sum Assured

June, 2009 June, 2010

Non linked*

1 Life

2 General Annuity

3 Pension

4 Health

A. Sub total 3175.78 4228.17 3670 3964 3890360 6653391 18724.55 44299.10

Linked*

1 Life

B. Sub total 81.49 28.29 3 13 3231 61658 0.31 181.41

C. Total (A+B) 3257.27 4256.46 3673 3977 3893591 6715049 18724.86 44480.51

Riders:

Non linked

D. Sub total 0.14 0.20 19 23 2199 4929 195.75 364.55

Linked

E. Sub total 0.00 0.01 0 0 0 0 0.00 0.00

F. Total (D+E) 0.14 0.21 19 23 2199 4929 195.75 364.55

G. **Grand Total (C+F) 3257.42 4256.67 3673 3977 3893591 6715049 18920.61 44845.05

a) Group Gratuity Schemes

with profit 2.00 0.00 1 0 199 0 0.02 0.00

without profit 1768.53 1972.37 560 402 206949 226971 947.80 1218.29

b) Group Savings

Linked Schemes

with profit 0.00 0.00 0 0 0 0 0.00 0.00

without profit 3.04 1.27 114 113 84056 31427 469.90 187.48

c) EDLI

with profit 0.00 0.00 0 0 0 0 0.00 0.00

without profit 3.13 1.35 124 102 183179 177417 1385.40 1015.74

d) Others

with profit 0.00 0.00 0 0 0 0 0.00 0.00

without profit 211.00 657.70 2787 3246 3310547 6009205 15921.42 41877.59

with profit 0.00 0.00 0 0 0 0 0.00 0.00

without profit 509.12 1000.29 45 47 1530 1283 0.00 0.00

with profit 5.00 0.00 1 0 0 0 0.00 0.00

without profit 673.96 595.18 38 54 103900 207088 0.00 0.00

with profit 0.00 0.00 0 0 0 0 0.00 0.00

without profit 0.00 0.00 0 0 0 0 0.00 0.00

a) Group Gratuity Schemes

with profit 0.00 0.00 0 0 0 0 0.00 0.00

without profit 73.33 26.63 1 6 2673 57903 0.27 6.71

b) Group Savings

Linked Schemes

with profit 0.00 0.00 0 0 0 0 0.00 0.00

without profit 0.00 1.66 0 7 0 3755 0.00 174.70

c) EDLI

with profit 0.00 0.00 0 0 0 0 0.00 0.00

without profit 0.00 0.00 0 0 0 0 0.00 0.00

d) Others

with profit 0.00 0.00 0 0 0 0 0.00 0.00

without profit 0.25 0.00 1 0 477 0 0.05 0.00

2 General Annuity

with profit 0.00 0.00 0 0 0 0 0.00 0.00

without profit 0.00 0.00 0 0 0 0 0.00 0.00

3 Pension

with profit 0.00 0.00 0 0 0 0 0.00 0.00

without profit 7.90 0.00 1 0 81 0 0.00 0.00

4 Health

with profit 0.00 0.00 0 0 0 0 0.00 0.00

without profit 0.00 0.00 0 0 0 0 0.00 0.00

1 Health # 0.06 0.08 4 5 1186 1542 66.43 82.65

2 Accident # # 0.09 0.13 15 18 1013 3387 129.32 281.89

3 Term 0.00 0.00 0 0 0 0 0.00 0.00

4 Others 0.00 0.00 0 0 0 0 0.00 0.00

1 Health # 0.00 0.00 0 0 0 0 0.00 0.00

2 Accident # # 0.00 0.01 0 0 0 0 0.00 0.00

3 Term 0.00 0.00 0 0 0 0 0.00 0.00

4 Others 0.00 0.00 0 0 0 0 0.00 0.00

(Rs. in Crores)

* Excluding rider figures..

** for no.of schemes & lives covered Grand Total is C.

# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.

# # Disability related riders.

The premium is actual amount received and not annualised premium.
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SI

No
Particulars

Premium

June, 2009 June, 2010

FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER ENDED JUNE, 2010

GROUP NEW BUSINESS-NON-SINGLE PREMIUM (INCLUDING RURAL & SOCIAL)

No. of Schemes

June, 2009 June, 2010

Lives Covered

June, 2009 June, 2010

Sum Assured

June, 2009 June, 2010

Non linked*

1 Life

2 General Annuity

3 Pension

4 Health

A. Sub total 543.65 2368.72 786 1259 4748677 11653988 38008.89 73940.98

Linked*

1 Life

B. Sub total 345.99 496.17 351 378 347524 368234 2416.41 2405.95

C. Total (A+B) 889.64 2864.89 1137 1637 5096201 12022222 40425.30 76346.93

Riders:

Non linked

D. Sub total 0.87 1.51 29 41 4590 35836 1057.22 2856.07

Linked

E. Sub total 0.00 0.00 12 0 24 0 0.59 0.00

F. Total (D+E) 0.87 1.51 41 41 4614 35836 1057.80 2856.07

G. **Grand Total (C+F) 890.52 2866.40 1137 1637 5096201 12022222 41483.10 79203.00

a) Group Gratuity Schemes

with profit 0.00 25.98 0 4 0 29228 0.00 2.92

without profit 73.53 32.11 50 52 75545 85842 159.30 735.59

b) Group Savings

Linked Schemes

with profit 0.00 0.00 0 0 0 0 0.00 0.00

without profit 26.13 19.80 0 83 107449 51899 597.94 335.34

c) EDLI

with profit 0.11 0.44 59 108 47324 541867 617.73 2393.36

without profit 2.62 2.05 121 104 211822 211136 2353.04 2213.92

d) Others

with profit 0.00 0.00 0 0 0 0 0.00 0.00

without profit 440.45 211.20 556 905 4299482 10710973 34280.87 68259.85

with profit 0.00 0.00 0 0 0 0 0.00 0.00

without profit 0.00 0.00 0 0 0 0 0.00 0.00

with profit 0.00 25.48 0 2 0 0 0.00 0.00

without profit 0.69 2051.65 0 1 0 23043 0.00 0.00

with profit 0.00 0.00 0 0 0 0 0.00 0.00

without profit 0.12 0.00 0 0 7055 0 0.00 0.00

a) Group Gratuity Schemes

with profit 0.00 0.00 0 0 0 0 0.00 0.00

without profit 148.70 156.53 208 235 320271 273374 2136.72 1868.74

b) Group Savings Linked Schemes

with profit 0.00 0.00 0 0 0 0 0.00 0.00

without profit 8.11 17.97 71 71 20777 24258 275.54 565.32

c) EDLI

with profit 0.00 0.00 0 0 0 0 0.00 0.00

without profit 0.00 0.00 0 0 0 0 0.00 0.00

d) Others

with profit 0.00 0.00 0 0 0 0 0.00 0.00

without profit 41.66 3.15 4 2 567 4725 3.70 -28.11

2 General Annuity

with profit 0.00 0.00 0 0 0 0 0.00 0.00

without profit 0.46 0.00 1 0 2 0 0.46 0.00

3 Pension

with profit 0.00 0.00 0 0 0 0 0.00 0.00

without profit 147.07 318.52 67 70 5907 65877 0.00 0.00

4 Health

with profit 0.00 0.00 0 0 0 0 0.00 0.00

without profit 0.00 0.00 0 0 0 0 0.00 0.00

1 Health # 0.63 1.29 12 25 8473 25144 760.89 1343.02

2 Accident # # 0.24 0.19 16 11 -4150 4807 236.04 254.09

3 Term 0.00 0.00 0 0 67 0 0.81 0.12

4 Others 0.00 0.03 1 5 200 5885 59.48 1258.85

1 Health # 0.00 0.00 0 0 0 0 0.00 0.00

2 Accident # # 0.00 0.00 12 0 24 0 0.59 0.00

3 Term 0.00 0.00 0 0 0 0 0.00 0.00

4 Others 0.00 0.00 0 0 0 0 0.00 0.00

(Rs. in Crores)

* Excluding rider figures.

** for no.of schemes & lives covered Grand Total is C.

# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.

# # Disability related riders.

The premium is actual amount received and not annualised premium.

$ Reflects revised data submitted by ICICI Prudential Life Insurance Company Ltd.
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To

In order to facilitate smooth transition of eligible entities from existing

referral arrangements to Corporate Agency system for complying with

the IRDA (Sharing of data base for distribution of insurance product)

Regulations, 2010, it has been decided by the Authority to waive CIE

qualification requirement for a period of two months effective from

12.08.2010 to 11.10.2010.

All firms seeking transition from referral arrangement to Corporate

All the Insurers

Subject: Transition from referral arrangement to Corporate Agency.

Agency are advised to comply with the

provisions of IRDA (Licensing of Corporate

Agents) Regulations, 2002 and relevant

circulars issued in this regard without any

delay. This relaxation is applicable to only

those entities which have referral agreements

approved by IRDA at present and have applied

for corporate agency license.

Sd/-

Executive Director

(A.Giridhar)

CIRCULAR

10th August, 2010 Ref: IRDA/CAGTS/CIR/LCE/127/08/2010

To

Attention is invited to Regulation 2 (d) of IRDA (Insurance

Advertisements and Disclosures) Regulations, 2000 & Part – IV of

Guidelines for Unit Linked Life Insurance Products issued vide

Circular 032/IRDA/ACTL/Dec-2005 dated December 21, 2005 with

regard to insurance advertisements .

A review of the advertisements, especially those relating to Unit

Linked Life Insurance products reveals the necessity to improve the

content and presentation in compliance with the provisions of the

above referred Regulation and Guidelines.

Therefore, in order to enhance the extant transparency of the

Insurance Advertisements, the Authority stipulates the following

measures to be complied with by all life insurers.

1. Where any insurance advertisement highlights the benefit of

Guarantees, a clear disclosure of the underlying conditions under

which the guarantee operates must be made, wherever applicable.

In all such cases, all the conditions (including cost of guarantee,

charges) under which the guarantee operates need a prominent

mention. If the underlying conditions are very elaborate, the

text/wording on Guarantee must be accompanied by the phrase

“Conditions Apply” in a font that is at least 50% of the font used to

highlight the guarantee. These conditions must be distinctly

mentioned in a legible font beneath, not making it part of other

applicable disclosures.

2. All Insurance Advertisements must prominently state the

availability of underlying element of 'Life Insurance Coverage' to

All the Life Insurers,

Re: Advertisements - Life Insurance Products

clearly identify the product as an Insurance

product.

3. The Brand Names of insurance products

must not use terms or phrases that convey a

fabricated sense of security.

4. In respect of Unit Linked Life Insurance

Products the actual asset mix of various

underlying funds vis-à-vis the asset

composition of approved asset pattern shall

be placed on the web portal of respective

insurance companies at least on a half

yearly basis. This information on investment

updates is to ensure that clear, actual and

timely information is made available to

prospects to make an informed financial

decision.

All Life Insurers are directed to follow the

above guidelines scrupulously. The above

guidelines are in addition to the existing

regulations, guidelines and circulars that are in

vogue. This circular is issued in exercise of the

powers conferred under section 14(1) of the

IRDA Act, 1999 to protect the interests of the

policyholders and to regulate, promote and

ensure the orderly growth of the insurance

industry.

Sd/-

Member (Life)

(G Prabhakara)

CIRCULAR

16th August, 2010 Ref: IRDA/LIFE/MISC/CIR/129/08/2010
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accounts in respect of all inter-company transactions, both

coinsurance and reinsurance.

The basic features of the draft regulations are as under

It provides for setting up of a service company that will undertake

the task of creating an electronic transaction administration and

settlement system for quick and efficient settlement of reinsurance

treaty, facultative, coinsurance and such other placements by

whatever name they are called between reinsurers, insurers and

brokers.

The company's shareholders shall be Indian reinsurers, insurers

and insurance brokers.

Manner of grant of certificate of registration

List of activities that it will undertake

IT Systems

Maintenance of confidentiality of information

An exposure draft of proposed Regulation on Electronic Transaction

and Settlement System Regulations is posed to the industry councils

and placed on the website of the Authority to seek the comments of

Insurers, Insurance Brokers, Reinsurers and other stakeholders so as

to reach the Authority on or before 10th September, 2010. The

comments of the all the stake holders will be placed before the

Insurance Advisory Committee and the Board of the Authority for

their consideration.

The comments on the said exposure draft may be forwarded to Mr.

Randip Singh Jagpal, Joint Director or to email id randip@irda.gov.in

Sd/-

Executive Director

�

�

�

�

�

�

(A Giridhar)

Re: Exposure Draft on Electronic Transaction

and Settlement System Regulations

Inter-company balances in reinsurance and co

insurance business have been growing and

have reached a very high level. The main

reason appears to be the inability of the parties

to the transactions to agree with the balances.

This is mainly because each party stores the

information within its system in different ways

and with different reference numbers. So, it

requires a positive effort to reconcile the two

sets of accounts and track the transactions

within the two parties' books. The problem is

rendered more difficult because reconciliation

of balances requires cooperation between the

two parties to the transactions to resolve the

matter.

It is also seen that the documentation available

with the brokers and insurers is rudimentary

and does not stand the audit scrutiny.

Consequently the reconciliation of accounts

poses serious problem leading to several

undesirable practices.

The Authority is constrained to note that the

balances can have serious implications for the

liquidity of several entities in the sector . In

order to overcome this problem, it is proposed

to induce the insurers and reinsurance brokers

involved to move over to a computerised

system of administration and settlement of

CIRCULAR

29th August, 2010 No: IRDA/CHM/CIR/ETASS/142/08/ 2010

On the recommendation of the Life Insurance

Council vide letter dated August 18, 2010 and

in exercise of the powers vested with the

Authority under the proviso to Section 40B(2)

of the Insurance Act, 1938, and having regard

to the fact that where the life insurance

companies listed at Annexure are in excess of

the prescribed limits of expenses of

management in the first five years of their

operations, they shall be deemed to be not in

violation of the requirements of Section 40B of

the Insurance, 1938 read with Rule 17D of the

Insurance Rules, 1939 during the said period.

The period of five financial years shall in

addition to the first partial financial year which

the individual insurer commenced operations.

ORDER

30th August, 2010 Ref No. IRDA/F&I/ORD/EMT/145/08/2010

ANNEXURE

Life insurance companies deemed to have not contravened the

provisions of section 40B of the insurance act, 1938 read with rule

17D of the insurance rules, 1939

1 Star Union Dai-Ichi

Insurance

2 IndiaFirst Life Insurance

Company Ltd. 2014-15

Sl.

No. Commencement

of Operations* Years

Name of the Insurer Year of Five

Full Financial

Life 2008-09 2009-10 to

Company Ltd. 2013-14

2009-10 2010-11 to

* Operations are for part of the year.

Sd/-

Chairman

(J. Hari Narayan)
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- Natural and Man-made Disasters

Fighting Tooth and Nail

'Disasters cause a great amount of suffering for the humanity. It has, however, to be

ensured that the losses are greatly curtailed by being in a state of preparedness for the

eventuality' observes U. Jawaharlal.

There has been a steady progress globally on matters pertaining to

satellite imaging, predicting the movements of currents etc; and

accordingly forecast any impending calamities. Despite all the

progress achieved in this domain, nature still dominates the human

effort; and the havoc that natural catastrophes cause knows no

bounds. There are several countries across the globe that are

additionally vulnerable to a particular calamity – cyclones in the

littoral regions, earthquakes in places that are close to active

volcanoes and so forth. However, the preparedness to the outcome of

the calamities still remains below par, especially in the developing

economies; and one gets to witness huge losses – both in the form of

human lives and properties belonging to them occurring on account

of natural calamities, year after year.

India has a long coastline and as a result, it has become a regular

feature to witness cyclones, floods etc that render several people

homeless. Further, in the aftermath of the devastation, communicable

diseases spread fast and wide; resulting in further damage. One also

gets to see an occasional earthquake ravaging a highly populous

region, once again causing untold misery. While conceding that the

human effort is no match to nature's fury, the one factor that needs to

be underscored is that the preparedness for such an eventuality is

always found to be insufficient.

A look at some of the major disasters across the globe would hold

testimony to the fact that more than the intensity of the calamity –

flood, cyclone or earthquake – it is the preparedness to face the event

that has more to do with containment of losses. Closer home, the

earthquake in Latur in Maharashtra a few decades ago is a perfect

example of such low preparedness where several thousands lost their

lives even for an earthquake of low intensity. One could take cue from

the Japanese way of being prepared for earthquakes; or the littoral

regions in the Gulf of Mexico for the seasonal storms.

While mankind has been used to fighting the fury of nature in the form

of natural disasters for long, a more recent trend has been to witness

man-made disasters – in the form of terrorist

attacks that also leave behind a vast trail of

destruction. The very fact that these happen

sporadically emphasizes the need for being in

a state of preparedness at all times.

Whether natural or man-made, disasters leave

behind a picture of tragedy and human

suffering. Humanity's fight against the disasters

continues despite the fact that not many of

them can be avoided altogether. The

economic losses arising out of these

calamities, however, can be greatly curtailed;

and one way of ensuring that this happens is to

ensure that the risks are transferred by way of

insuring lives and properties sufficiently. In this

aspect, once again, the more developed

economies are far ahead; and as a result, the

gap between the economic losses and the

insured losses is much less as compared to

those in the developing countries where the

concepts of risk transfer are not well

understood, thereby dealing a double blow. It

is for all the stakeholders to ensure that this gap

is reduced by proper dissemination of the

benefits of insurance and by ensuring that

human lives and assets are covered under

sufficient amounts of insurance.

'Disaster Management and Role of Insurance'

will be the focus of the next issue of the

. We look forward to a healthy debate

on the roles of the governments as also the

general masses in the accomplishment of loss

curtailment in the face of disasters.

Journal

Disaster Management
and Role of Insurance

in the next issue...
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- The Regulatory Perspective

Mandating Public Disclosures

Dr. Mamta Suri asserts that in a domain where the players are about to embark upon

being publicly listed, comprehensive and timely public disclosures are an essential

pre-requisite.

Disclosures:

Objectives of Disclosures:

Disclosure to the various stakeholders in the

market is vital to the supervisory process in any

jurisdiction. In an efficient marketplace

disclosure is expected to achieve market

discipline amongst the participants.

Disclosures take on an added dimension in

case of the insurance sector, since the insurer

holds the monies of the insured/policyholders

in 'trust'. Additionally, funds raised by the

insurance sector have traditionally been

channelized in nation-building through

investments in the infrastructure sector, more

so in the case of life segment, since these

avenues are best suited to meet the long term

investment profile of the sector. In effect,

disclosures pertaining to all aspects of

operations gain relevance viewed from the

perspective of whichever stakeholder.

Broadly, the various objectives proposed to be

achieved through disclosures, from the

viewpoint of the various stakeholders include

the following:

1. Providing insurance to the public at fair and

non-discriminatory terms, thereby

achieving stability in rates and terms;

2. Providing efficient service to policyholders

and claimants to achieve a high degree of

consumer satisfaction;

3. Transparency of operations resulting in

building up market confidence in the

insurance industry. This results in the healthy and sustained

growth of the insurance industry. The insurance industry has

consistently been the most distrusted of all industry segments

across the globe.

4. Disclosures are the cornerstones for achieving corporate

governance. Disclosures also form the basis for prudential risk

management practices overcoming the 'silo approach' to

operations.

5. Market discipline and transparency lay down the foundation stone

for building up the financial strength of insurance companies.

6. Disclosures and transparency provide the basis for ensuring

proper and efficient management of insurance funds

7. Last but not the least, disclosures facilitate in maintaining

competition at an effective and healthy level.

Availability of information is also critical to ensure that the needs of

both analysts and researchers are met. It is equally important that such

data is available in public domain so that the policyholders and

investors, who are themselves not in a position to interpret and assess

Availability of information is also critical to

ensure that the needs of both analysts and

researchers are met.

~i~ 
llllllllilillll 

==============================================i 
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the available information, can rely on the judgment of experts who

have the wherewithal to make an assessment thereof.

The International Association of Insurance Supervisors (IAIS), the

association of insurance supervisors across jurisdictions, has also

covered the various issues related to disclosures by insurance

companies through its Guidance Papers, Standards and Principles.

The IAIS has laid emphasis on supervisory bodies ensuring that the

disclosures by the incumbent regulated entities are relevant, timely,

accessible, comprehensive and meaningful, reliable, comparable

and consistent over time.

ICP 26 Information, disclosure & transparency towards the market,

one of the 28 core principles of standards and codes in place,

provides 'The supervisory authority requires insurers to disclose

relevant information on a timely basis in order to give stakeholders a

clear view of their business activities and financial position and to

facilitate the understanding of the risks to which they are exposed'.

Insurance Core Principles:

At this juncture, it is critical to appreciate the fine distinction between

disclosure and transparency. Disclosure is the provision of

information. Disclosure requirements generally specify/stipulate the

information which needs to be provided, irrespective of whether or

not the information provided can be effectively used by its recipients.

Disclosure requirements are often externally imposed and sometimes

not fully integrated into internal management reporting within

insurers. As against this, 'transparency' envisages and lays emphasis

on whether the user or recipient of the information is able to use and

understand the information. There is thus a clear change in

perspective from the provider to the receiver of information. And this

is the critical shift, since it is the underlying principle which governs

the effectiveness of the disclosure process. The process thus places a

responsibility on the recipients of information to exert the efforts

necessary to understand and comprehend the information provided.

In effect, disclosures are a necessary precursor to transparency, which

in turn is a necessary precursor to comparability between insurers

The process places a responsibility on the

recipients of information to exert the efforts

necessary to understand and comprehend the

information provided.

and, possibly, between various insurance

industries.

Thus, the emphasis is not only on disclosure,

rather it must achieve the following overall

ends:

a) Relevant to decisions taken by market

participants;

b) Timely so as to be available and up-to-date

at the time those decisions are made;

c) Accessible without undue expense or

delay by the market participants;

d) Comprehensive and meaningful so as to

enable market participants to form a well

rounded view of the insurer;

e) Reliable as a basis upon which to make

decisions;

f) Comparable between different insurers

and other companies; and

g) Consistent over time so as to enable

relevant trends to be discerned.

To achieve these ends, disclosures made must

necessarily cover the following aspects, at the

minimum:

1) Financial position - covering both the

assets and the liabilities sides as at a given

point in time - in the Indian context, 31

March;

2) Financial performance for a specified

period - annual (April - March), half-

yearly, quarterly or monthly;

3) Risk exposures and how they are

managed;

4) The basis, methods and assumptions upon

which information is prepared including

the accounting policies (and comments on

and the economic impact of any changes);

and

5) Basic business, management and

corporate governance information.

The disclosure requirements fall into four clear

domains: (i) information relevant to the

regulator to ensure the health of the entity

supervised by it; (ii) information relevant to the

policyholders to be comfortable that the

st
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insurance cover bought by them would be

serviced in terms of ability to honour the claims

as and when they arise; (iii) information

provided to the investor to ensure the comfort

level to take an investment decision; and (iv)

information provided to various other

stakeholders, including the Government,

analysts, etc. Since all these needs for

information need not be met through primary

sources, and given also the fact that there is an

information need overlap amongst these four

categories, the Authority as the supervisor and

regulator for the sector also has a role to play in

dissemination of the information.

On the opening up of the sector, while laying

down the regulatory framework for the

insurance sector, the Authority put in place

stipulations on the disclosures to be made both

to itself and to the prospective policyholders

through advertisements/ sales literature while

soliciting business. The prescriptions were put

in place to ensure that the regulatory body was

in a position to assess the performance of the

insurance companies through actuarial,

financial, and investment returns; with the

solvency position being monitored through

separate filings.

Transparency in operations, availability of

information in the hands of the decision-

makers and disclosures to the Authority, are all

various aspects of ensuring effective

supervision within the insurance companies,

and for the sector as a whole either through self

regulation or through the mechanics of

supervisory oversight. Broadly, this oversight

may be achieved in different measures through

any one or all of the following means:

1. Internal mechanisms in the insurance

companies such as:

(i) Supervision by the Board through

sufficiently detailed reporting to the

Board and active review by the Board;

(ii) Internal audit and external audit;

(iii) Properly structured delegation of

authority within the insurer with

checks and controls.

Means of supervision:

(iv) Well defined and adequate lines of reporting back to the

Board.

2. Industry self regulation measures, especially in matters of market

conduct.

3. Supervisory oversight through reports:

(i) On monthly basis on market conduct matters;

(ii) On quarterly basis on financial strength;

(iii) On annual basis through investment returns, accounts

returns and other statutory returns on quarterly or annual

basis;

4. Supervisory oversight through on-site inspections based on

findings of off-site supervision.

The Business Analytics solution architecture is

aimed at providing necessary data and information

for analyzing the insurance companies and

regulatory decision making within the Authority.

Towards achieving its goal of effective supervision, the Authority has

recently undertaken the Business Analytics Project (BAP), which is

aimed at meeting the data needs and information for analyzing

insurance companies; and for regulatory decision making. The

Solution Development Architecture has already been finalized, and

the next step of Implementation of ERP System–Stage-I - Short-listing

of IT firms for the Technical Bidding (Phase-II) has been initiated by

the Authority. The BAP is a comprehensive exercise at covering all

aspects of the information needs of the regulator, be it financial and

actuarial aspects, investments, the claims and grievance redressal

mechanisms, global insurance industry wide information required for

policy decision making. The operationalization of the BAP would

plug a huge gap in ensuring transparency of operations of the

insurance entities and facilitate in supervision by exception.

The Business Analytics solution architecture is aimed at providing

necessary data and information for analyzing the insurance

companies and regulatory decision making within the Authority. In

achieving this objective, the other areas which would also get

Supervision and business analytics:
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addressed include (i) simplification of the process of data capture to

meet specified timelines; (ii) centralized access, storage and

processing of captured data; (iii) focus on analytics of the data

captured; (iv) dissemination of data/ information within the Authority

for regulatory action - make it effortless and systems based; (v) support

evolving need of information/ analysis from various stakeholders; and

(vi) provide the framework for alerts and early warning signals. And

last but not the least, the analytics project would put in place systems

to ensure uniformity of data definitions and data format across

departments. This would become the base for ensuring that the

disclosures across the board become comparable and are on the

page.

Thus, the business analytics project has been conceptualized to

provide the solutions to ensure there is streamlining of data captured

from the insurers for the purpose of offsite inspection. For the

information to serve a useful purpose, the data is made available in a

timely manner. The project aims at achieving centralized data storage

and sharing across various functional departments within the

Authority; and facilitates and enhances the data analysis capability

and capacity to support effective regulation and monitoring market

growth across various parameters. The project has also been

envisaged to meet the evolving needs for information and analysis

both within the Authority and amongst various stakeholders. It is

expected that the project would provide the platform for effective

information dissemination through enhanced functionality.

The supervisory framework around which the regulators operate

across jurisdictions is to carry out a least an annual exercise to assess

the financial soundness and solvency of its regulatory entities. The

process involves review of the financial performance both for the

period under reporting and assessment of the financial strength as at

the end of the said reporting period. Since the regulatory set-up is

limited in size and the financial/managerial resources although not

Supervisory actions:

The regulators follow the approach of calling the

management for discussions to review the

performance and projections at least once a year.

restricted are limited, regulatory authorities per

force need to follow the approach of

management–by-exception. Broadly, the

supervisory framework can be segregated into

two broad components, viz., (i) annual

exercise and (ii) case-by case action in case of

adverse findings.

(i) Annual exercise: The regulators follow the

approach of calling the management for

discussions to review the performance and

projections at least once a year.

(ii) In case of adverse findings: Frequently a

graduated response is adopted to rectify

any adverse findings, based on its gravity.

These responses could include one or

more of the following:

(i) Calling the management for discussions

on remedial measures;

(ii) Giving suitable instructions or

directions;

(iii) More stringent supervision with

frequent on-site inspections;

(iv) Restrictions on growth or activities;

(v) Suspension or cancellat ion of

registration.

The supervisory framework also facilitates the

selection of entities for on-site inspections on

periodic basis. These decisions are based on

the assessment made based on the framework

which throws up the early warning signals.

While all entities are subject to on-site

inspection within a specified framework, those

which are of cause for any concern are subject

to a more rigorous regime of on-site inspection

followed up with reviews at periodic basis till

such time as the concerns are fully addressed.

It need not be emphasized that regulatory

regimes need to necessarily rest around full

and fair disclosures on a timely basis which

meet the requirement and stipulations of the

supervisory authority.

Risk – the chance of something happening that

will have an impact on objectives – is

measured in terms of likelihood and

consequence. It is the circumstance, action,

situation or event with the ability or potential

Risk management and disclosures:
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to impact the key dependencies that support

the core processes of the organisation.

Broadly, risks are segregated into financial and

non-financial risks. The former include any

financial event that can give rise to unexpected

reductions in a firm's value, including Market

risk, Funding risk, Market liquidity risk, Credit

risk and Legal risk. All risks other than financial

risks are segregated under non-financial risks.

While these are risks which a business

organization faces, the regulator's perspective

of risk is even wider as it is charged with not

only the responsibility of the orderly growth

and functioning of the market it supervises but

also the solvency of the market players and

protection of the interests of the policyholders.

The process of risk management, which entails

the making and carrying out of decisions that

will minimize the adverse effects of accidental

losses upon an organization, aims at not only

reduction in risk but also increasing the return

on equity capital. And the very crux of

enterprise wide risk management rests on

availability of information through adequate

disclosures and transparency. It is also a fact

that in putting in place systems to meet the

stipulations on disclosures, entities also move

a step closer to the analysis of the same

information in-house and simultaneously 'peer

pressures' and comparisons ensure that the

benefits on market pressures and competitive

environment exert influence to improve and

operations performance on various counts. It is

but a fact that better managed enterprises take

the initiative of providing disclosures on a

voluntary basis and actually make disclosures

which go at least a step further form those

requisitioned in the regulatory framework.

Historically, a certain amount of skepticism

has been associated with the insurance sector

globally. One of the reasons for the same has

been the kind of advertisements released by

the industry while soliciting the business. The

other areas of distrust come from the

'frequently observed mis-selling' by the

intermediaries. Another reason for the lack of

faith in the industry has been the belief that the

industry is often seen to haggle when settling

the claims. The need for the industry to build-

up its image is critical to enable the

Disclosures at the point of sale:

stakeholders to understand the mechanics of the insurance sector. If

the insured expects a claim to be settled because he has been paying a

premium on the policy for a number of years, he needs to appreciate

that the said premium is only towards the cost of sharing the risk in the

pool, of which he is a contributory part; and the policy is still

governed by the terms of the agreement, including the sum assured

limits.

With disclosures and transparency, the haze can be cleared and the

levels of trust built up. Disclosure at the point of sale is another aspect

which the Authority has been addressing through issue of various

guidelines and stipulations. This has been the underlying principle

governing the benefit illustrations being indicated to the prospective

policyholder at the point of sale. Particularly in the context of the Unit

Linked Insurance products (ULIPs), the quotation includes the benefit

illustration, clearly reflecting the risks being borne by the

policyholder in case of ULIP. The benefit illustration brings out the

various charges allocated – premium allocation charges, policy

administration charges, mortality charges, fund management

charges, rider premium charges, surrender/discontinuance charges,

commission/brokerage; and the surrender value and death benefits

for the respective policy year. The growth of the fund opted for by the

policyholder is reflected in the benefit illustration at the assumed

growth rates of 6% and 10%. In cases where a policy offers a

guaranteed return, the same is clearly reflected in the policy

document. It is important for the policyholder to know that such

products are subject to market risks and previous performance of the

respective fund is no guarantee that the same shall be sustained over a

period of time. The product literature further provides details of any

exclusion as applicable and complete details about the products

solicited. The sales illustration document also provides for the

declaration by the policyholder that he has fully understood the

product being sold to him prior to entering into the contract, and the

same is countersigned by the sales representative.

The process of risk management, which entails the

making and carrying out of decisions that will

minimize the adverse effects of accidental losses

upon an organization, aims at not only reduction

in risk but also increasing the return on equity

capital.
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IRDA's recent initiatives at enhancing public disclosures:

Publication in Newspapers:

With a view to improving transparency in operations, the Authority

has been working towards enhancing disclosures to be made by

insurance companies on periodic basis. Another step in this direction

has been the issuance of guidelines in January, 2010 The stipulations

on disclosures to be made by insurance companies have been

strengthened by the Authority to fill the gap in availability of

information in the public domain. These disclosures are required to

be made through (i) Publication in Newspapers and (ii) Hosting on the

respective company websites, effective from the period ended 31st

March, 2010. This initiative has placed the insurance companies,

which are presently not publicly listed entities, at par with the listed

entities in the corporate world in terms of public disclosures. Listed

corporate entities are governed by the terms of the Listing Agreement,

which amongst other things provides for public disclosure of

performance on a quarterly basis.

Every insurer is required to publish the

Balance Sheet, Profit & Loss Account, Revenue Account and Key

.

Analytical Ratios on a half yearly basis in the stipulated forms (Half

year for the period ended September, and annual for March ending).

Separate forms have been indicated for Life and Non Life companies.

The publication must be in at least one English daily newspaper

circulating in the whole or substantially the whole of India and in one

newspaper published in the regional language of the region where the

registered office is situated or in Hindi.

Every insurer is also required to host all the

forms, as prescribed by the Authority, including Revenue Account,

Profit & Loss Account, Balance Sheet, segmental reporting, schedules

to accounts and other forms, on their website on quarterly/half yearly/

yearly basis as per the stipulated format. The disclosures are required

to be made within a specified timeframe. Further, with a view to

ensuring uniformity, the manner of computation of the key analytical

ratios mandated for life and non-life insurance companies has also

Publication on Website:

Listed corporate entities are governed by the

terms of the Listing Agreement, which amongst

other things provides for public disclosure of

performance on a quarterly basis.

been indicated. In addition, to ensure access to

prior period data, insurance companies have

been advised to make similar disclosure on

their websites for a minimum period of 5 years

based on the audited annual financial

statements.

The stipulations

on the approval/audit have been indicated by

the Authority as under:

(i) Quarterly financial results: Unaudited

quarterly disclosures are required to be

approved by the Board of Directors of the

company or by a Committee thereof.

(ii) Half yearly accounts: The half yearly

disclosures are required to be subject to

limited review by the auditors. The

limited review report shall be placed

before the Board of Directors or by a

Committee thereof.

(iii) Annual Accounts: Audited accounts are

required to be published after adoption by

the Board of Directors.

These initiatives have followed deliberations at

length both within the Authority and with the

various stakeholders. Divergent views have at

times been expressed - while some have taken

the stance that the public at large was not yet

ready to fully appreciate the disclosures

proposed to be made, while others had

expressed concerns over possibility of the

information provided being exploited to meet

devious ends. There were others who felt that

the competitors may get access to confidential

information, while some went that extra mile

to voluntarily initiate disclosures.

Against the backdrop of the financial crisis

which started in September, 2007, the

concerns relating to risk management have

been heightened. While addressing concerns

relating to stability, the Financial Stability

Forum (FSF) proposed concrete actions in five

areas, viz., (i) strengthened prudential

oversight of capital, liquidity and risk

management; (ii) enhancing transparency and

valuation; (iii) changes in the role and uses of

credit ratings; (iv) strengthening the

authorities' responsiveness to risks; and (v)

Review/audit of disclosures:

The financial crisis and disclosures:
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robust arrangements for dealing with stress in

the financial system.

The FSF has emphasized the need to

strengthen the efficiency and resilience of the

financial system, without hindering the

processes of market discipline and innovation

that are essential to the financial system's

contribution to economic growth. It is

pertinent to note that this stability rests on the

premise of adequacy of transparency and

disclosures, which further facilitates in

establishing the adequacy of requisite risk

management systems.

As brought out by the FSF, the recent market

turmoil has heightened the desirability for

financial firms to publicly disclose their

exposures to certain instruments that the

marketplace now considers to be high-risk or

involve more risk than previously thought,

including collateralised debt obligations

(CDOs), residential mortgage-backed

securities (RMBSs), commercial mortgage-

backed securities (CMBS), other special

purpose entities (SPEs) and leveraged finance.

While insurance companies in India are not

exposed to these risks (which is also true

globally), attention needs to be drawn to the

fact that supervisory bodies have taken

initiatives to increase both quantitative and

qualitative disclosures by global banks and

securities firms. These disclosures broadly

cover the following categories:

Total exposure, including on- and off-

balance sheet

Exposure before and after hedging

Exposure before and after write-downs.

As already indicated above, the insurance

sector has broadly escaped un-scathed from

the crises, other than certain monoline

insurance companies and others which were

exposed to guarantees, the impact of the

meltdown has been felt on the assets side of the

Balance Sheet. Against the backdrop of various

regulatory measures in the banking sector, the

insurance companies may also be impacted

both on the solvency stipulations and on

disclosures requirements.

�

�

�

How much disclosure and the cost of regulatory burden:

'How much disclosure is sufficient?' is a question which would

always be a dilemma to be addressed by the regulator. While the

insurance companies would prefer to restrict the quantum of public

and regulatory disclosure, frequently on the plea of the attached costs

and the regulatory burden, the regulator would want to ensure

adequacy of disclosures and transparency. Insurance companies

frequently also cite reasons of confidentiality due to the adverse

impact of the information being accessed by their competitors. There

is, however, a fine balance which needs to be maintained to ensure

that while transparency of operations is achieved, the cost of such

disclosures do not outweigh the benefits reaped. There is also the

concern about the disclosures resulting in an overflow of information,

resulting in the critical information being lost in the overwhelming

degree of disclosures. The contents must meet the objectives for

which the disclosures are being made.

In a number of jurisdictions, it has been observed that the supervisory

bodies work at (i) assessing the costs attached to the increased

stipulations being prescribed; and (ii) the objectives proposed to be

achieved through the additional stipulations being prescribed by the

regulatory authorities.

There is frequently a thin line between meaningful and timely

disclosure; and a plethora of information being provided which may

easily result in critical information getting lost sight of. In the Indian

context, the disclosure requirements are slowly moving towards

international benchmarks. It is envisaged that with the levels of

disclosures being raised, the various stakeholders would be in a

position to use it to meet their individual needs for information and

transparency – be it the regulator, the insurance companies and the

intermediaries, the policyholders, the policy makers and the analysts.

As the industry reaches a higher level of maturity, the information

needs are also likely to evolve and would have to be addressed on a

continuing basis.

The way forward:

It is pertinent to note that this stability rests on the

premise of adequacy of transparency and

disclosures, which further facilitates in

establishing the adequacy of requisite risk

management systems.
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could be a witness to Initial Public Offerings

(IPOs) in the not-too-distant future. The

challenge here is to ensure adequacy of

disclosures to facilitate investment decision

making by the investor community. Both the

capital market regulator and the insurance

sector regulator would be equally keen to

ensure that disclosures are consistent and

meaningful, particularly since the financial

information furnished would need a deeper

understanding of the intricacies of the

insurance sector.

Further, as the global economies move

towards International Financial Reporting

Standards (IFRS) to achieve one global

language of presenting the financial

statements, the insurance sector is faced with

the challenges of convergence towards the

said standards, particularly in a scenario where

the Accounting Standard for Insurance

Contracts still has to be finalized, and to meet

the disclosure requirements under the new set

of accounting rules.

Overall, these are interesting times where the

expectations for information of the various

stakeholders are increasing. The issue which

needs to be addressed is not 'how much

disclosure' but how to make the disclosures

made re levant , t imely , access ib le ,

comprehensive and meaningful, reliable,

comparable and consistent over time.

Already, the next level of challenges include meeting the information

needs to handle the concerns relating to supervision of financial

conglomerates which would also require supervisory cooperation

and information sharing; stipulating disclosure requirements which

would lay down the framework which facilitates supervisory

oversight to monitor intra group transactions and exposures; and

putting in place the capital adequacy framework. The Principal

regulators have initiated steps to operationalize this framework. The

concerns include 'Group Risk Profile' of the FCs covering their risk

concentrations and management of liquidity risk on an entity and

group-wide basis.

The first set of insurance company registrations, post opening up of

the sector, were granted in the year 2000. Thus, at least a few

insurance companies would be completing ten years of operations in

the current financial year. While private sector non-life insurance

companies have been reporting profits, having achieved break-even

comparatively early, the life insurance companies which face the

strain of new business in the initial years of operations have also been

able to turnaround, although the cumulative losses still need to be

completely wiped off. In such a scenario, the capital markets in India

The author is Joint Director (F & I) IRDA. The

opinions and views in the article are personal.

Both the capital market regulator and the

insurance sector regulator would be equally keen

to ensure that disclosures are consistent and

meaningful, particularly since the financial

information furnished would need a deeper

understanding of the intricacies of the insurance

sector.
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- Priorities in Insurance

Creating Data-Driven

Competitive Advantage

Harvey Lee suggests that a continuous analysis of consumer data is bound to lead to a

better foot-hold for a player in competitive business environment.

Due to the Indian insurance industry's rapid

growth and the recent detariffing of non-life

lines, the nature of competition is set to be very

dynamic for the foreseeable future. Strong

fundamentals such as a robust data-driven

decision-making framework can lead to a solid

and sustainable competitive advantage for an

insurer. The data-knowledge continuum,

which stretches from data, to information, to

knowledge, to wisdom; offers many

opportunities for the data-savvy insurer to

outsmart the competition, separating the best

from the merely good. In my experience in

working with insurers around the world, I have

observed a vast range of capabilities in utilising

data to make better decisions in every business

function. Companies that have moved quickly

to adopt data-driven processes have avoided

unnecessary leakages in claims and premiums;

whilst out-performing the competition with

highly targeted product features, pricing,

marketing and distribution.

Following are some provocative questions and

insights to help an insurer stay ahead of the

curve.

In an ideal world, one would be able to collect

the data generated by every event for future

review, but finite budgets constrain the

amount of data a business can realistically

collect and retain. Even if all data were

collected, it would not all be useful. Whilst the

answer to “what should we collect?” should be

ultimately driven by functional questions from

the business, a survey of the available data might

spark questions thatwere previously unasked.

Data What should we collect?

For the most part, insurers tend to be reasonably good at collecting

transactional data about their own customers for operational

purposes – who bought a policy on what vehicle, how much did they

claim for and what was the settlement? However, there is much to be

gained by looking outside of the operational set.

One simple example that is sometimes missed by insurers is data on

customers that receive a quote for insurance but ultimately decline to

purchase. Does your business keep track of the policy offered and the

price quoted? Do you know why the customer declined to purchase?

If the customer purchased insurance elsewhere, who did they go with

and at what price? Is this data hidden from you by your agents and

dealers? Having access to this data should prompt critical questions

for competitive product design.

More advanced data collection regimes would collect data on people

that your business may have never had any contact with; examples

that I have seen include:

Claims histories of customers with other insurers (can that inform

underwriting?)

�

Companies that have moved quickly to adopt

data-driven processes have avoided

unnecessary leakages in claims and

premiums; whilst out-performing the

competition with highly targeted product

features, pricing, marketing and distribution.
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�

�

Quoting behaviour of agents for your competitors' products (can

that inform product design?)

List of vehicle owners without current insurance (can that inform

marketing?)

Prescription information of visually-impaired drivers (can that

inform claims handling?)

Collecting data outside the realm of everyday operational data

provides the raw materials for game-changing analytical processes.

The raw facts about the claims made by a customer are probably not

very interesting in themselves once the claim has been processed. To

make sense of the raw data, analysis needs to be performed to

transform the data into information that is relevant to decision-

making.

We start with examining an example that insurers have already come

to terms with: take a customer's claims history into account when

pricing a policy, such as with a No Claims Bonus. Inherent in doing

so is a fundamental form of analysis – given many data records, how

does one link together the relevant ones? In this case, how does one

identify all the claims belonging to the same customer?

Linking up a customer's claims history within a single insurer may be

a simple case of matching up the policy numbers on the claim

records. But it is much more complicated to link together a

customer's claims history from multiple previous insurers without the

benefit of a unique identifier. Using a combination of key fields such

Information How should we analyse the data?

as customer name, father's name and date of birth sounds like a good

strategy until you drill into the details – spelling errors, missing dates

of birth, initials instead of full names, and differences in Romanisation

(e.g. x vs. ksh) are just a few of the potential problems.

Some other applicable analyses that require an understanding of

historical data, statistics and other mathematics include:

Generalised linear models, e.g. given a customer's age, gender and

marital status, what is the expected loss cost?

Non-linear models, e.g. how likely is it that this customer will

purchase insurance from us at this price?

Survival models, e.g. will this customer stay with us for at least 5

years?

�

�

�

� Conjoint analysis, e.g. what product

features should we advertise to readers of

Overdrive?

Whilst some of these analyses may be familiar

to your actuaries or pricing team, it is important

for an insurer to recognise that analytics can

greatly improve performance in areas outside

loss modelling and pricing. Data should be

transformed into information via robust

scienti f ic analysis to maximise the

effectiveness of solutions to business

problems.

Having the right information is only useful if it

can be accessed by the right people, at the right

time, at an affordable cost. Knowledge

systems come in many varieties, from simply

ensuring that data is collected and collated

whenever it is needed – simple, accurate, no

capital costs but repetitive and slow – to having

computerised expert systems that push

information to people just in time for them to

make decisions – complex, difficult to do right,

probably high capital cost but saves on query

and search costs.

A simple, low-tech solution providing

underwriters all the pertinent information they

need at the time of underwriting is to ask the

customer to provide answers to questions in a

proposal form, as well as supporting

documents such as renewal notices. This is a

little-considered form of a knowledge system

that connects the information to the people

who need it, at the right time, and at a very low

cost to the business.

However, the last point is loaded with a subtle

implication that filling out forms and collecting

documents can be a lot of effort for customers.

Every question you ask and every document

you require is one more hurdle that might

cause a customer to go elsewhere. In this

context, it could be valuable to have collected

some of the customer's personal data already,

suitably linked together with their vehicle data,

heal th records and other required

underwriting facts. At time of proposal, the

only question you would need to ask the

customer is, “Is this information correct?”

A common problem amongst large

organisations, insurers included, is “the left

hand not knowing what the right hand is

doing.” Claims investigation units generate

great information every day about the sorts of

risks that would be undesirable to insure in the

Knowledge Is the information accessible?

Data should be transformed into information via

robust scientific analysis to maximise the

effectiveness of solutions to business problems.
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first place. Does your business have a process

for claims staff to report controversial cases of

over-insurance back to underwriters so that

they can cut the problem off at the source? Is

this information communicated by means of

informal anecdotes? Any insurer should be

able to take advantage of an expert system that

ingests information about controversial claims

and automatically flags undesirable risks at

underwriting time. Well-integrated policy and

claims decision platforms tend to offer these

sorts of benefits out-of-the-box.

The effectiveness of your data warehousing

and data mining activities will be severely

limited in application if knowledge processes

are not in place to consume and disseminate

the information.

Wisdom – How should we act on our

knowledge?

Finally, even vast amounts of knowledge are

insufficient for making good decisions.

Knowledge is simply input to decision-making

processes. The predictive power of statistics

can help you make the right call for recurring

decisions (e.g. should we drop our prices again

next April?), but many problems require

solutions that incorporate deep insight into the

limitations of your knowledge systems.

It may seem obvious to your marketing team

that customers who have been loyal to the

company for many years should receive a

discount for their loyalty. Armed with the

knowledge of which customers have just

accepted their fifth renewal, your marketing

and pricing teams can collaborate effectively.

But is that all the knowledge that is required to

make this pricing decision? More insight into

the bigger picture might require additional

knowledge to be input – what is the impact on

retention rates if we give the discount? If

additional analysis shows that discounting

customers at their fifth renewal does not affect

retention rates – your business would be simply giving away the

discount premium – the wiser decision may be to hold off on giving a

loyalty discount.

Is discounting the best way to reward loyalty? In some industries the

best way to reward loyalty is to offer those customers higher margin

products – “exclusive” access to VIP service plans or “special edition”

goods. Are there product features that an insurer could offer to very

loyal customers on top of their standard policies that might entice

them to pay even more? Guaranteed 30-day claim settlements,

break-down cover and foreign driving cover would be amongst the

options available – a truly wise, data-driven organisation would be

able to discern which would work best, whilst understanding that no

knowledge system can completely model reality.

The popular Bertrand Russell quote rings true, “The whole problem

with the world is that fools and fanatics are always so certain of

themselves, but wiser people so full of doubts.” Let those doubts

drive your organisation to seek out new sources of data, perform new

forms of analyses and create new systems of knowledge, allowing

your company to act wisely and competitively.

Armed with the knowledge of which customers

have just accepted their fifth renewal, your

marketing and pricing teams can collaborate

effectively.

The author is Program Director, International Operations and Development

with LexisNexis® Risk Solutions.
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Dr. Karthik Balakrishnan emphasizes that advanced analytics can produce huge,

positive results for insurers. He adds that a beginning can be made in a simple manner

which can later be converted into complex and wholesome solutions.

As economies become increasingly global, insurance carriers are

challenged to identify and leverage high-impact opportunities,

strategically differentiate from competition, control and optimize

costs, and allocate resources and capital in increasingly smart ways.

With profound implications for the top and bottom lines, these issues

become especially critical in soft market cycles (as the one currently

customers and suspicious claims, companies

can optimize their business investments by

targeting the right segments for attention

(marketing and investigation respectively).

Figure 1 shows a high-level view of analytical

opportunities across the general insurance life-

cycle. Essentially, the opportunities fall into

three broad buckets: marketing analytics;

underwriting and pricing analytics; and

operations analytics. While there is no specific

sanctity in having this three bucket view, our

experience suggests this as a logical

demarcation of business emphasis — activities

that bring the right business to the door

(marketing analytics), activities that let the right

risks through the door at the right price

(underwriting and pricing analytics), and

finally, activities that service the right risks in

the right way (operations analytics).

As Figure 1 demonstrates, within each area,

there are an incredible number of

opportunities that can be driven by advanced

analytics. Indeed, carriers across the globe are

beginning to leverage newer techniques from

more sophisticated statistical modeling

methods such as generalized linear models

and generalized additive models to a plethora

of machine-learning techniques (decision

trees, neural networks, clustering techniques)

to new algorithms and tools such as text mining

and social network mining to tap into rich - but

previously underutilized - data such as text and

customer networks.

While a full discussion of the potential of

advanced analytics perhaps warrants a book by

If one can foster novel and insightful ways of

describing segments of interest such as high-

loyalty customers and suspicious claims,

companies can optimize their business

investments by targeting the right segments for

attention.

- Road Ahead for Emerging Markets

Analytical Opportunities in

General Insurance

in the United States) or rapidly growing, highly-competitive markets

(as the ones in India and China). Advanced analytics can help in the

development of strategies and solutions for these challenging

contexts.

A product of sophisticated modeling and analysis techniques applied

to diverse and detailed data; advanced analytics, when coupled with

deep domain knowledge, can produce insights and solutions that can

allow a carrier to make efficient, well-informed, and systematic

decisions; and achieve unparalleled business results.

For instance, if one can accurately and reliably predict future

outcomes (e.g., likelihood and severity of a loss), companies can

proactively make sound business decisions in the underwriting,

pricing, and placement of risks. Similarly, if one can foster novel and

insightful ways of describing segments of interest such as high-loyalty
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itself, I will use an example of a hypothetical

carrier, SmartCo, to illustrate some of the

analytical - hence business - opportunities

across the general insurance lifecycle.

However, the business environment and

examples are geared towards a U.S.-based

context. I ask the reader to gather the essence

of the opportunities and translate to their

specific business and market contexts.

I will assume that SmartCo writes motor and

home insurance delivered through an

independent-agent channel. The narrative also

assumes SmartCo is a regional carrier

operating in a few western and eastern states

and is looking to expand into the southeastern

states of Florida and Georgia.

In such a typical business scenario, SmartCo

can leverage advanced analytics in a number

of ways to achieve growth and sustain

productivity in the strategic areas of marketing,

underwriting, pricing, and operations.

Marketing and sales are critical functions in

any carrier, as they have a significant impact on

the type and extent of business that the carrier

is able to attract. Analytics can be leveraged in

numerous ways to help and support these key

functions — from identifying profitable (and

marketable) customer segments to discovering

geographies worthy of penetration to product

innovation, brand positioning, channel

optimization, and many others.

With a view to understanding their current

markets, SmartCo's analytics team undertakes

a detailed analysis. The analysts augment their

policyholder data with a number of external

data sources, such as census information,

Applying Advanced Analytics to Aid

Marketing Strategies

credit bureau data, psychographic profiles, and so forth. This allows

them to build descriptive profiles of customers considered good for

business. Although much of SmartCo's recent growth has been with

young, single, high-income policyholders, the analysis reveals that

the company's products and price points have significantly more

appeal with young, middle-class families. The company labels this

profile as one of its key target segments.

Armed with this information, the marketing and sales areas launch a

series of analyses aimed at better understanding their ability to service

this target segment. The analytics team creates a nationwide map with

ZIP-level characterization of market potential (number of households

with young, middle-class families). By overlaying SmartCo's current

book of business, it is easy to determine the penetration of SmartCo

versus market potential, allowing the identification of geographies

with low penetration and hence high potential for new business

acquisition. Additionally, the team applies capacity constraints based

on their catastrophe projections to the high-potential geographies,

making the underpenetrated ZIP codes in non-catastrophic areas rise

to the top.

The team then overlays the location of their current independent

agency appointments on this qualified map to determine whether the

current agency plant can help tap into the identified market potential.

It is important to have agencies in the locality with a business mix that

will help service the needs of the carrier. SmartCo's analysts purchase

external data on independent agencies to help gauge the mix of

business at various agencies. Analysis helps identify agencies of

interest — already appointed agencies with ability to service the

desired markets and prospective agencies with high potential for

providing new business growth in the target segment. The

sales/agency management department then intensifies its efforts,

developing new ways to incentivize already appointed agencies to

deliver growth in desired market segments. They also approach and

establish relationships with prospective agencies, particularly in

underrepresented areas, thereby strengthening their agency channel

and improving the ability to meet business growth goals in the target

segments.

Following the premise that the company's product offerings will

appeal to similar target segments across other geographies, the team

performs a similar analysis for two state expansions under

Figure1: Analytical Opportunities Across the Insurance Lifecycle
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consideration. Census and other external household profile data is

used to identify geographies with high densities of target segments,

while the addition of projected CAT loads and other business

exclusions allows the localization of geographical areas of “most

interest.” As before, external agency data is used to determine the best

approach to tap into the market - using existing agencies with

branches near geographies of interest or through new agencies

chosen for appointments based on their size, ability to access the local

market, and book of business.

To increase brand awareness in the new market, SmartCo also

launches an advertising campaign influenced by analytics. Since their

target market is young, middle-class families; the analysts leverage

external data sources to understand the psychographic attributes of

these segments - the kinds of magazines they read, the TV programs

they watch, where they shop, and so forth. The marketing department

selectively chooses magazines and TV programs for advertisement

placement and tailors their messaging around “protecting young

families” with their unique product offerings.

Analytical insights emerging from other activities can also be used for

marketing and branding gains. For instance, when SmartCo's

underwriting analytics discovers novel ways of preventing

homeowner's water losses (see next article), the marketing function

utilizes it to brand SmartCo as a carrier that not only looks for

innovative solutions to understand risk but also cares for its

policyholders and take steps to enhance their peace of mind.

The business of insurance is all about risk assessment and

management. Successful carriers not only understand risk clearly but

also actively use the information to manage exposure to risk through

Improving Risk Understanding and Underwriting with Advanced

Analytics

proactive measures intended to avoid or

prevent losses or, at the very least, screen and

price for them in the underwriting process.

Advanced analytics is playing an increasingly

critical role in understanding risk and

underwriting. Accordingly, SmartCo tasks its

analytics unit with analyzing its claims data to

look for loss patterns and better understand

risk. The team analyzes overall loss

frequencies and severities on the book of

business and creates views at various

geographic resolutions, including region,

state, and ZIP code. The team also builds time-

trend views at these geographic resolutions

and discovers that observed loss severities

grow in line with the projected development

factors from the actuarial department.

Analysts also discover that their claims data

warehouse has a cause-of-loss field, with

values such as fire, water, and weather. They

use this additional attribute for analysis and

characterize the distribution and trends of

specific types of homeowners' losses. While

they discover some interesting things, there

isn't much differentiation of losses by cause of

loss across the western states. In performing

the analysis, they realize that the cause-of-loss

field in their claims system is a description of

the peril rather than a true cause of loss. For

example, “water” simply indicates the peril

that caused the corresponding loss. It doesn't

explain why water caused the loss (a burst

pipe, a faulty washer, an overflowing bathtub,

or rainwater through an open window). The

team strives to achieve this level of analytics.

But how?

Text mining offers techniques and tools to

extract information and insights hidden in

unstructured textual assets, such as notes

(adjuster, underwriter, loss inspector, or

premium auditor), documents, and web pages.

Perhaps the team can use text-mining

capabilities to extract the true causes of loss

from claims adjuster notes (see Figure 2).

This turns out to be an extremely effective

exercise. Text mining adjuster notes for claims

with water losses allows the analysts to

discover that concepts such as “burst pipe,”

“frozen pipe,” “washer,” “dishwasher,”

“bathtub,” “kitchen sink,” and “fish bowl” are

often associated with the losses. Once the team

labels the claims with these cause-of-loss tags

extracted from text mining, interesting patterns

emerge. Geographic distributions and trends

Text mining description-of-loss field to classify water claims into

weather-related versus non-weather-related. Examples show

some of the challenges of text mining real-world claims data

Weather-related Non-weather-related

After heavy downpour, water

damage to ceiling and walls in

den

Leakage from ice maker in bar

Freeze damage to swimming

pool

Freezer defrosted, causing

water damage

Figure2: Text Mining: Causes of Loss
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are differentiated - frozen/bursting pipes

appear to drive the water losses in Idaho, while

water losses in California are the result of

malfunctioning washers/dishwashers.

SmartCo uses the insights to tailor the

underwriting criteria for new business risks in

those geographies.

The analytics team now digs deep, striving to

understand key loss drivers for key customer

segments. They discover that the primary

homeowners' loss drivers in the young,

middle-class families segment are water

(kitchen sink overflow, washer malfunction)

and fire (unattended stove, children playing

with open flame/candle).

SmartCo leverages the findings in innovative

ways. Following the mantra that prevention is

better than cure; the company undertakes a

campaign to install plastic water-overflow trays

under washers for its target customer segment.

While the cost of the program is considerable

in the short term, it produces tangible customer

relationship benefits, with numerous

customers hailing the effort. Furthermore,

during the installation of the overflow trays,

SmartCo's customer service representatives

also identify additional coverage needs of the

policyholders such as scheduled valuable

possessions such as jewelry, china, silverware,

and art.

This allows SmartCo's marketing and sales

function to drive business value in a number of

ways.

For customers belonging to its top agencies,

SmartCo engages an out-bound call center to

contact insureds and follow up on discoveries

from the installation visits. This allows

SmartCo not only to establish a stronger

rapport with its policyholders but also add

significant premiums through additional

coverage endorsements. Furthermore,

because SmartCo underwrites the cost of the

program entirely, the initiative is positioned

and perceived as a value-added relationship

benefit for its top agencies, generating

additional channel loyalties.

For the rest of its agencies, SmartCo offers a

similar out-bound call center program to

leverage up-sell opportunities - but for a fee. A

number of interested agencies team up with

SmartCo and enjoy the revenue benefits of the

up-sell effort. Agencies that don't explore this

opportunity are perceived as non-engaged

partners for the carrier's growth plans, and systematic efforts are made

in subsequent years to minimize their agency appointments.

With further analytics using text mining and other techniques,

SmartCo is able to move to smarter underwriting. In addition to a

significant overhaul of underwriting criteria that have been used for

decades, the company is also able to introduce a number of

innovative risk evaluation criteria. For instance, with a deep

understanding of the propensity and severity of fire losses across

various customer segments, SmartCo is able to introduce a multi-

tiered underwriting scheme that allows differential discounts for

smoke detectors, fire extinguishers, and central fire alarm

subscriptions by specific customer segments.

Additional insights related to risk understanding and segmentation

directly lead to SmartCo's innovations in pricing.

Pricing is a classic area for application of analytics. “Insurance rate” is

simply an analytic product. Increasingly, advanced predictive

modeling techniques are being used to augment traditional

ratemaking. Among the key benefits of predictive modeling

methodologies is the ability to analyze significant volumes of diverse

data and discover patterns at fine levels of granularity. For instance,

traditional territorial ratemaking and credibility theory require

territorial geographies not only to be homogeneous enough but also

large enough for the derived statistics to be significant. These classical

approaches are often of a hierarchical decomposition nature —

decompose the country into states, and states into territories to ensure

the territories satisfy credibility requirements. Attention is not paid to

the fact that risks or sub-geographies in a certain territory may be

extremely similar to those in another. The credibility requirements are

expected to be satisfied within each territory, not across.

Predictive modeling expands the horizon, inherently discovering

statistically significant risk patterns across geographies or other risk

groups used in traditional ratemaking. This allows carriers to develop

precise ways of segmenting and pricing their risks.

However, building a predictive model-based pricing structure is a

daunting exercise. Risk scoring at a fine granularity requires

consideration of numerous external data sources, such as weather,

Augmenting Traditional Ratemaking with Advanced Predictive

Modeling

Increasingly, advanced predictive modeling

techniques are being used to augment traditional

ratemaking.

i 
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For their motor rating, SmartCo actuaries

choose the power of ISO Risk Analyzer®

Personal Auto (RAPA) and leverage its accurate

loss cost estimates at a granular level. The

powerful differentiation and refinement

offered by the product are clearly visible in

their territorial maps, as illustrated in Figure 3.

The map on the left shows their current loss

costs by territory in New Jersey, while the one

on the right shows the RAPA loss costs at a

block-group level. The spotty map provides

clear evidence that very few of the current

territories are “pure.” Most territories have sub-

geographies that are less or more risky than the

territory as a whole.

SmartCo's analytics and actuarial teams

analyze the model results on their book of

business and develop two broad strategies for

geological maps/features, census characteristics, locality

characteristics, traffic densities and patterns, vehicle characteristics,

home characteristics, and so forth. Identifying, exploring, and

including such data sources can be significantly costly, both

financially as well as in time and resources. Specialized tools to

geocode locations are required, as are significant computing and

storage capabilities. When processed, the data sources often yield

thousands of predictor attributes requiring algorithms for sampling

and variable selection. In all, such initiatives are easily multiyear

efforts even for large analytics teams.

SmartCo looks to make quick headway in innovative risk scoring and

pricing. Consequently, the company chooses a buy-and-customize

option instead of a build option. It licenses ISO Risk Analyzer® — a

sophisticated rating paradigm that leverages predictive modeling

methodologies and a number of unique sources of data to produce

accurate loss cost estimates at a very fine level of geography – the

block-group. The analytics and actuarial teams at SmartCo use the ISO

Risk Analyzer® solutions in a number of ways.

adoption. In states with significant books of business and updated

territories, the analysts assume the territorial loss costs are accurate.

They perform revenue-neutral analysis at the territorial level,

developing, and consequently filing, rating relativities for block

groups within the territories. When applied to new business, each

garaging address is geo-coded and its block group identified. The

corresponding block group–level relativity is then applied to the

corresponding territorial loss cost estimate to produce the effects of

micro-segmentation.

In states with thin books of business or outdated territories, the

analysts perform multidimensional clustering

using RAPA loss cost estimates (and other

attributes) to develop homogeneous and

credible territories along with new territorial

loss cost estimates. For instance, new

territories for New Jersey are illustrated in

Figure 4.

To support SmartCo's expansion into new

states such as Florida and Georgia, the

analytics and actuarial teams follow a similar

Current loss costs by

territory in New Jersey –

large geographies have the

same base rate

RAPA loss costs at a block-

group level – demonstrates

risk differentiation at a

granular level

New territories from multi-

dimensional clustering using RAPA

loss cost estimates – new

territories, though still large,

contain more homogeneous risks

Figure 3 Figure 4
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approach. They leverage the granular location

loss cost estimates from ISO Risk Analyzer® to

craft homogeneous territories and estimate

territorial loss costs. They then file the

territories and loss costs for use in pricing new

business onto their books.

The examples provided illustrate the use of

advanced analytics in pricing. Since pricing is a

function of estimated future losses based on

past loss experience, it is critical to consider

attributes that increase or decrease loss

severities or payouts. For instance, fraudulent

claims can drive up loss payouts, thereby

impacting not only current losses but also

estimates of future losses. By controlling loss

expenses and inappropriate loss payments, a

carrier can significantly improve its

competitive pricing and possibly market share.

Improving Claim Outcomes with Advanced

Analytics

Claims is a key business area for any carrier.

Front-end functions such as sales and

underwriting often get more attention because

they place business on the books. But for most

policyholders, claims is the only touch point

with the company. It is when the promise

offered in the policy is tested in reality.

Claims handling can make or break a company

in significant ways. While the goal is fair and

equitable claims settlements, achieving that is

not simple. Much rides on the expertise and

follow-through of adjusters. They not only

have to gather the facts of the loss but

investigate them appropriately, verify

coverage, evaluate the loss, and negotiate a fair

and equitable settlement.

Throughout the claim settlement process, they

also have to make a number of other decisions

regarding the claim: Does it have subrogation

opportunity? Is it suspicious? Is an independent

appraiser needed? Should the home

reconstruction after a loss be overseen by a

professional engineer? Should a nurse or case

manager be involved? Should the injuries be

subjected to an independent medical

examiner? All this happens only after the right

adjuster is assigned to the right claim. This

claim adjuster assignment process can also

benefit from analytics. Adjuster success

profiles have been used to match claims to

adjusters.

The claim adjustment life cycle is highly

nonlinear. Adjusters don't have the luxury of

working a claim from start to finish in a defined and timely manner.

Much depends on when insureds or claimants return their calls and

when and what kinds of required documentation they submit. It is

typical for an adjuster to work on tens of open claims at any given

time. Furthermore, while working on a particular claim, an adjuster

might be interrupted by a call from an involved party in another claim

and will have to “context switch.” The constant stop-and-start nature

of work combined with the volume of claims an adjuster handles

results in situations where key facts and decisions on a claim might be

missed. For example, another party may have been responsible for a

loss suffered by the insured. The adjuster may have investigated and

arrived at this conclusion and may even record the intention of

referring the claim to the subrogation unit for recovery proceedings.

However, that may never come to pass because of frequent

interruptions.

Missed opportunities in subrogation hold considerable implications

for the bottom line. It's not surprising that subrogation analytics has

not only been used by a number of large carriers but has also spawned

a number of analytical entities that specialize in this domain.

Similar opportunities exist for identifying suspicious claims for

referral to SIUs. In addition to leveraging predictive modeling

methodologies such as logistic regression and decision trees, these

solutions also make use of adjuster notes through text mining.

After working with adjuster notes, the analytics unit at SmartCo

explores the viability of text mining the notes for concepts related to

subrogation identification and suspicion detection. Working with

business experts and adjusters, they create a core list of concepts

related to subrogation, such as another person at fault, at-fault party

identified, and insured not at fault. Using text analytics, they can build

filters that sift through adjuster notes looking for phrases that

correspond to concepts of interest, such as “the furnace repairman

incorrectly installed,” “the other driver struck our insured,” or

“insured was struck by the adverse party.” Each example would

trigger the concept of “other person at fault.” Such extracted concepts

provide rich data to build decision rules for subrogation referral (see

Figure 5).

Figure 5 - Subrogation Concepts Extracted from Adjuster Notes Using Text Mining

Insured
at Fault

Other Party
Unidentified

Subrogation
Ruled Out

Pure
Loss

Other Party
at Fault

Other Party
Identified

Subrogation
Exists

In addition, SmartCo analysts leverage text-mining capabilities to

enhance their fraud detection system. By building textual profiles to

detect various suspicious flags, such as “exaggerating injuries,”

“overtreatment,” “suspicious statements,” and so forth, the analysts

were able to build effective decision-tree models to generate referrals

to their SIU as illustrated in Figure 6.

The deployment system was set up to run adjuster notes automatically

through the text profiles nightly. Once tagged with textual concepts,

the claims could be scored for subrogation or fraud potential. High-

scoring claims were automatically routed to the recovery unit or SIU

(or both) as appropriate.
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Simple solutions such as these produced significant bottom-line

results for SmartCo. Furthermore, by having systematic solutions to

detect fraud and identify recoveries, SmartCo was able to improve its

loss ratio, which created significant opportunities in other areas.

While the marketing team undertook branding efforts to highlight

SmartCo's stand on fighting fraud and its innovations in technical

solutions, the underwriting and pricing areas were able to deliver

substantial growth in existing and new markets with aggressive and

competitive pricing.

With cost-effective infrastructure capabilities to store, process, and

mine data, and a multitude of internal and external data sources

increasingly becoming available; there has been a spurt in advanced

quantitative efforts to develop data-driven models and solutions

across the entire insurance lifecycle. This article highlighted some of

the interesting analytical opportunities in the context of a

hypothetical U.S. property/casualty carrier. But what would happen if

a carrier does not have the internal capabilities to pursue the high-end

analytics described herein or if the market and regulatory constraints

do not permit a carrier to go the full distance?

The heartening news about these quantitative efforts is that they can

start simple and incrementally progress towards the more complex to

fit with carrier, regulatory, or market constraints. For instance, in a

number of insurance markets, rating has historically been restricted to

a preset number of territories, such as metro versus non-metro or

urban versus rural. With rate deregulation in a number of markets,

there is an opportunity to create more refined territories. However,

one does not have to immediately adopt a highly refined geography

(such as a block group) as highlighted in this article. Instead, the

carrier might choose to incrementally refine the territories beginning

with, for example, a segmentation of metros into small, medium, and

large, and determine base-level pricing for them separately. Over a

period of time, additional segmentation could be added to eventually

refine territorial rating to operate at highly granular levels.

Summary

Similarly, a carrier does not need to adopt text

mining practices or build sophisticated

predictive models right away. Business gains

can be easily had by creatively building

“business rules” for both underwriting and

claims handling. For example, a simple ratio

such as $InjuryLoss/$VehicleDamage can be

used in a business rule to identify claims with

disproportionately high ratios and flag them for

investigator attention. While such rules will

add some business value, they will also have a

tendency to generate false positives (bad

referrals). Practitioners would do well to

periodically assess the usefulness and

accuracy of the rules by analyzing outcomes

on the data that has been put through the rules.

Rules can be reweighted accordingly and such

data can eventually support the building of

more sophisticated multivariate predictive

models.

The author is Vice President of analytics at ISO

Innovative Analytics (IIA). A unit of ISO, IIA is

focused on delivering advanced predictive

analytic tools to the Property/Casualty

insurance industry.

The author is Vice President of analytics at ISO

Innovative Analytics (IIA). A unit of ISO, IIA is focused

on delivering advanced predictive analytic tools to

the Property/Casualty insurance industry.

Figure 6: A Simple Model for Fraud Detection Built Using Features Extracted Via Text Mining
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- Public Disclosures and Business Analytics

Setting the Priorities Right

'Recent public disclosure norms for the insurers not only bring in compliance to a

major tenet of the core principle of insurance supervision but is also a bold step

forward to bring in some 'method to madness' as the insurance market is growing'

observes Koushik Majumdar.

International Association of Insurance

Supervisors (IAIS) has clearly stated the need

for public disclosures in its core principles

under the Markets and Consumer section. The

disclosures are expected to keep stakeholders

informed of the financial health of the insurer

and the risks they are bearing; and hence allow

markets to act efficiently.

The supervisory authority requires insurers to

disclose relevant information on a timely basis

in order to give stakeholders a clear view of

their business activities and financial position

and to facilitate the understanding of the risks

to which they are exposed”.

The regulatory body has acknowledged this

requirement in its notification for disclosures

and has also touched upon the other important

aspect, the possibility that some of the insurers

may go for IPO as they are on verge of

completion of 10 years. The listing norms will

subject the insurers to higher market scrutiny

and hence such mandatory disclosure is an

important step in the right direction.

Information disclosure is essential to bring in

more transparency and this becomes much

more important for a sector which is yet to be

publicly listed and hence information

availability in market is significantly less.

Such disclosures are essential although it is just

the starting point. Disclosures, per se, are just

data points. The more pertinent question is

how can the data be made more relevant and

how to translate this data to information and

how this information can be analysed to

generate a view point.

Such translation of data requires compliance to

a few critical attributes for the data:

ICP 26 - Information, Disclosure &

Transparency towards the market:

�

�

�

Uniformity in data reporting structure

Comparability of the data

Relevance to time

The disclosure norms address all the above aspects comprehensively.

The uniformity of data reporting had been achieved earlier only, as

the insurers needed to report the same to IRDA as per prescribed

format at-least on a yearly basis. The current notification on

disclosures significantly addresses the 'data comparability' attribute.

IRDA has provided the definitions and process for calculations in an

unambiguous manner and thus puts to rest, lots of confusion that

abounds the market in the different ratios as reported by the

individual insurers. The five year requirement for the disclosure is

also important as it helps in making sense of the figures especially if

one wants to compare the performance across the years.

'Handle with care'- One is accustomed to see such a statement

frequently on packages containing breakable objects. But the same

applies to data. Information overloading may kill the intent of

disclosure and make reporting redundant unless the data is 'handled

with care'.

IAIS categorically states that 'Greater disclosure entails increased

costs…These costs must be weighed against the potential benefit of

increased disclosure required by any standards'. While it may be a

little premature to question the cost impact of such disclosures for the

Indian insurers, the point raised by IAIS still holds true. Making

The listing norms will subject the insurers to

higher market scrutiny and hence such mandatory

disclosure is an important step in the right

direction.

i 
ll!llllllllllll .. 
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information available is not the end but the start of the journey

towards better understanding of the industry health in general and

that of insurer in particular. There are several broad parameters under

which the insurer can be analysed and different stakeholders may be

interested in different sets of parameters; and that is where the

objective function i.e. the reason behind a particular analysis plays an

important role. While an investor may look at the profitability ratios, a

policyholder may like to focus on solvency ratio or claim ageing;

regulator may like to keep a tab on grievance statistics, the insurer

itself on expense ratio and the persistency while an insurance analyst

may need to cover most of the above.

The crux is that one need to identify his/ her area of analysis; focus on

the data required for the same and then employ statistical measures to

arrive at a meaningful conclusion from the information available. This

is where business analytics makes a start.

Business analytics is not about arriving at a productivity figure or

persistency plotting, it is a key tool for CXO to arrive at a business

decision. Today the primary challenge for a CXO is to be able to

identify signals early enough and then be able to respond to it

effectively. Insurance market is out of its nascent stage. There is

extreme competitiveness among the various players and at same time

there are new entrants. Changing regulatory environment adds

further to it. The goal is to always try and keep one ahead of time; and

that is possible when today's information is analysed and built into a

predictive model which can address one or more of the questions

below.

�

�

�

�

Can one build a model with an early warning signal built within,

which can predict future challenges and opportunities?

Can one benchmark itself against industry standard and track 'How

am I performing against the benchmark?'

Can one track its customer service effectively? Are the claims

processed within time? Are grievances addressed effectively?

Can one identify its major risk and monitor them proactively?

Today's CXO needs quick answer to all of these. This is where real

time data analysis capability brings in a competitive advantage. An

effective business analytic system provides agility to CXO by

providing anywhere, anytime information enabling him to make an

intelligent choice to drive business growth or cost improvement

initiatives.

Business analytics has three major steps:

1. Identifying data requirement and reliable data source

2. Building the objective function and defining the parameters

3. Running the data against a set procedure/ analytical tool and

subsequent interpretation

The greater challenge lies in the first step as an

erroneous/ unavailable data impairs the

analytical capability though one may be

completely ready as far as other two steps are

concerned. This is where the public disclosure

is going to play a very important role. The

mandatory disclosures will ensure that for

insurance industry, a uniform set of data

encompassing financial, service and

operational performance parameters are

available consistently.

Till last year, the only information that was

available on a timely manner was the

business figures (premium earned). Rest of

the details would generally be a part of the

regulators annual report and for which one

had to wait till at least the 2 or 3 quarter of

the next financial year. Hence most of the

information would have been of mere

historical significance.

Insurers used to report their analytical ratios

(e.g. expense ratio) based on their own

method of calculation making it difficult not

only to compare against peers but also

across time periods.

Solvency ratio which is a primary health

factor for an insurer would not be available

easily

Product comparison and product

profitability could be done only for a select

few who used to report insurance business

separately in annual reports

S imi la r l y compar i son o f insu re r

performance with respect to servicing of

claims will need to await the regulator

annual report.

(Taking Life insurance

example)

Operational excellence can be inferred

from analytical ratio (Schedule-22) or

Operating expense schedule (Schedule-6).

Comparison between peers as well as

comparative performance across years is

easily possible

Business performance can be inferred from

Premium schedule (Schedule-4) or similarly

simple persistency can be calculated from

the same schedule

Gross expense as percentage of gross

premium can either be obtained from

Schedule-22 or can be calculated from

Schedule-4 and commission Schedule

(Schedule-5)

Financial health can be derived from the

A few illustrations will definitely help the

cause.

What the exercise of public disclosures has

done now is that:

�

�

�

�

�

�

�

�

�

nd rd

Business analytics is not about arriving at a

productivity figure or persistency plotting, it is a

key tool for CXO to arrive at a business decision.
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Revenue account (Schedule-1), P&L

account (Schedule-2) or the Balance sheet

(Schedule-3) and surely from the Solvency

margin (Schedule-32)

Claim service performance can be obtained

from claims data (Schedule-40) and the

claim ageing data (Schedule-39)

What is the solvency benchmark? What is

industry average, what is required as per

regulatory requirement and where one

stands now?

Solvency margin has increased. Is it a

consequence of normal operation of

business or was there any capital infusion

that was made necessary to keep the

solvency ratio up?

What factors have influenced the change in

the claim settlement ratio? Is it more number

of fraudulent claims or is it a failure of the

insurer to serve customer effectively?

What was the average time taken to service

a claim? What is the performance against the

benchmark?

How are the quality metrics performing with

respect to process?

Hence further research will be required to get

answer to some of those questions.

Some of the process level performance

parameters e.g. Turnaround time, Accuracy,

new business conversion, straight thru pass

percentage, channel wise performance,

customer category wise variation and so on

will drive the overall efficiency parameter for

the insurer and can be analysed currently from

within the organization only. Effective use of

business analytics will require a dedicated

single window real time system which can

access all data required real time, analyse the

data automatically and feed out the relevant

output. A monthly report with month on

month trend across channels, geographies,

products etc can prove very valuable in driving

business as well as operational decision

making.

While simple data analysis can easily be

achieved using EXCEL and some of its

advanced features, a real time predictive

model may require advanced mathematics

applications. A recent approach has been to

use Data Envelopment Analysis (DEA) to

define benchmark or calculating efficiency

measures.

DEA is quite a popular tool in the

manufacturing sector but its application in

financial services sector is still on experimental

stage. In general if one is given a set of output

�

�

�

�

�

�

But what it does not say is:

and a set of inputs, DEA can be used to identify:

Minimum input required to produce the same output

Maximum output using the same set of input.

In a very simplistic example, let us consider that in a life insurance

industry, the output is 'gross premium earned' (y); and the inputs are

'commission cost' (x1) and the 'operating expense' (x2) and the

�

�

productivity function (output as function of inputs: y=f(x1,x2)) is not

known, then one can still derive a benchmark productivity. A set of

linear programs will need to be solved either to maximize y with same

x1 and x2; or minimize x1, x2 and still get same or greater 'y'. This

benchmark productivity can be then used to derive the efficiency of

the corresponding data point. DEA is a specialized offshoot of

economics and provides a promising tool for further experimentation.

Is it viable for the insurance regulatory body to take a leaf out from the

telecom regulatory body; and try and define service level

performance parameters for all the insurers and then enabling a

systemic approach to report the same on a periodic basis?

One thought to ponder over is – if one has to consider the relationship

between an insurer and a policyholder as that of a service provider

and a customer, then what would be the service level performance

parameters (SLA) that would govern such a relationship? Can the

industry in tandem with the regulatory body work in identifying such

SLA, defining the minimum compliance required and then define a

mechanism for a transparent recording and reporting of

corresponding figures to IRDA? Once that happens, then only true

transparency in spirit will be achieved and business analytics will play

a much more critical role than in ensuring that all stakeholders are

served effectively. IRDA has initiated a step forward and then as

industry matures, we may see similar such higher value being

delivered through more relevant disclosures supported by strong

business analytics.

1. Principles No.1- International Association of Insurance

Supervisors

Sources Used:

A monthly report with month on month trend

across channels, geographies, products etc can

prove very valuable in driving business as well as

operational decision making.

The author is a Business Consultant in the financial services domain of 'ecs'- a

premier management consulting firm based out of India. The views expressed

by the author in this article are personal and do not reflect those of his

employer.
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GROSS PREMIUM UNDERWRITTEN BY NON-LIFE INSURERS WITHIN INDIA (SEGMENT WISE) :

# Commenced operations in March, 2010

$ Figures revised by Insurer for March, 2009

Compiled on the basis of data submitted by the Insurance companies

Fire Marine
Marine

Cargo

Marine

Hull
Engineering

SI.

No.
Insurer Motor

1 Royal Sundaram 18.78 7.05 7.05 0.00 8.47 161.47

2 TATA-AIG $ 84.75 42.59 42.59 0.00 15.70 71.56

3 Reliance 41.25 12.79 9.53 3.26 -0.97 229.67

4 IFFCO Tokio 110.31 42.02 24.45 17.57 16.14 205.90

5 ICICI Lombard 96.47 49.66 35.06 14.60 48.42 349.49

6 Bajaj Allianz 75.97 24.27 21.94 2.33 23.97 411.36

7 HDFC ERGO 59.74 11.60 8.26 3.34 16.89 83.76

8 Cholamandalam 22.61 11.28 11.26 0.01 6.79 140.64

9 Future Generali 24.53 10.41 10.41 0.00 6.97 71.75

10 Universal Sompo 13.22 2.13 2.13 0.00 2.23 42.96

11 Shriram 1.10 0.10 0.10 0.00 0.29 138.05

12 Bharti Axa 18.40 3.97 3.97 0.00 2.35 82.38

13 Raheja QBE* 0.26 0.00 0.00 0.00 0.00 0.04

14 SBI 0.58 0.00 0.00 0.00 0.00 0.00

15 New India 372.82 160.20 74.10 86.11 82.95 522.52

16 National 179.92 79.61 45.38 34.23 46.36 618.23

17 United India 240.02 148.50 87.71 60.79 99.77 478.53

18 Oriental 211.98 135.34 60.27 75.07 76.81 426.81

Grand Total 1,572.71 741.52 444.21 297.30 453.13 4,035.12

SPECIALISED INSTITUTIONS

19 ECGC

20 Star Health & Allied Insurance

21 Apollo MUNICH

22 Max BUPA #

Previous year 14.64 5.68 5.68 0.00 9.69 132.99

Previous year 75.66 34.42 34.42 0.00 16.23 45.94

Previous year 57.07 13.61 9.87 3.74 28.25 359.17

Previous year 103.44 39.97 23.81 16.16 38.23 157.39

Previous year 102.95 57.66 30.68 26.98 56.90 306.87

Previous year 59.70 18.42 16.49 1.93 26.45 344.04

Previous year 25.87 7.55 3.51 4.04 6.68 52.79

Previous year 29.10 11.37 11.32 0.05 6.64 106.52

Previous year 9.92 3.20 3.20 0.00 3.64 42.85

Previous year 8.70 1.05 1.05 0.00 1.48 5.60

Previous year 0.34 0.00 0.00 0.00 0.17 61.72

Previous year 8.83 0.98 0.98 0.00 2.96 21.92

Previous year 0.00 0.00 0.00 0.00 0.00 0.00

Previous year 299.57 115.54 55.35 60.19 74.86 504.58

Previous year 144.84 63.09 38.53 24.56 36.50 519.64

Previous year $ 193.37 120.01 57.91 62.10 71.18 416.29

Previous year 173.01 87.36 46.35 41.01 63.74 381.86

Previous year 1,307.00 579.91 339.15 240.76 443.61 3,460.16

Previous year

Previous year

Previous year

Previous year
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Grand Total

FOR THE PERIOD APRIL - JUNE, 2010 (PROVISIONAL & UNAUDITED)

(Rs. in Crores)

Motor TP Health Aviation Liability
Personal

Accident
All OthersMotor OD

126.46 35.00 47.54 0.00 1.92 8.93 7.56 261.70

60.53 11.03 34.49 0.00 38.41 33.55 3.00 324.05

155.27 74.40 66.51 34.07 9.11 24.12 12.77 429.35

141.37 64.53 33.44 11.59 25.16 5.60 32.48 482.63

253.71 95.78 399.96 29.95 34.13 28.55 34.27 1,070.89

305.65 105.72 89.95 4.68 23.08 13.00 51.79 718.07

60.19 23.58 83.13 11.24 24.17 27.40 1.96 319.89

97.74 42.90 42.97 0.00 3.63 8.08 8.63 244.62

51.68 20.07 32.93 0.00 3.18 5.18 4.76 159.72

31.75 11.22 7.66 0.00 0.43 1.58 7.65 77.85

70.88 67.17 0.00 0.00 0.14 0.20 0.11 139.99

64.77 17.61 14.43 0.00 0.66 5.91 0.91 129.00

0.03 0.01 0.00 0.00 0.92 0.18 0.01 1.42

0.00 0.00 0.00 0.93 0.00 0.00 0.07 1.58

299.52 223.00 644.90 12.89 43.01 32.77 125.04 1,997.12

417.09 201.14 368.31 9.20 23.16 29.91 111.10 1,465.78

259.60 218.93 391.44 1.32 24.76 28.75 142.80 1,555.89

232.71 194.11 300.59 14.42 26.72 35.67 146.69 1,375.03

2,628.95 1,406.17 2,558.26 130.30 282.58 289.37 691.59 10,754.56

208.04 208.04

316.55 2.27 1.09 319.90

39.38 1.04 1.63 42.05

2.31 0.00 0.00 2.31

102.58 30.41 29.82 0.00 1.49 8.20 6.58 209.09

38.84 7.09 18.44 0.00 35.51 32.15 3.35 261.71

283.23 75.94 60.03 1.63 9.49 15.25 12.99 557.48

108.62 48.77 30.82 7.01 20.16 4.92 23.99 425.94

209.99 96.88 205.83 25.21 30.31 32.86 33.68 852.25

245.62 98.42 97.26 8.20 17.74 16.93 45.93 634.67

35.13 17.65 45.13 1.90 18.75 6.02 16.69 181.38

81.53 24.99 57.04 0.00 3.97 8.12 10.02 232.77

31.00 11.85 22.13 0.00 1.86 3.55 4.40 91.55

4.95 0.66 5.38 0.00 0.23 6.57 6.01 35.02

30.21 31.50 0.00 0.00 0.02 0.13 0.09 62.48

17.13 4.79 4.06 0.00 0.40 2.04 0.38 41.58

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

283.81 220.77 467.88 12.27 37.52 24.38 112.53 1,649.13

325.95 193.69 247.82 12.41 13.95 23.31 90.48 1,152.04

241.11 175.18 284.29 0.35 20.94 19.81 141.47 1,267.72

205.81 176.04 250.82 25.95 30.80 30.36 128.76 1,172.66

2,245.53 1,214.64 1,826.74 94.94 243.16 234.59 637.35 8,827.46

189.71 189.71

224.05 1.21 1.04 226.29

17.98 0.57 0.91 19.45

0.00 0.00 0.00 0.00

i 
IIIl!lllllll!II .. 
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Report Card: General
GROSS PREMIUM UNDERWRITTEN FOR AND UP TO THE MONTH OF JULY, 2010

INSURER

JULY APRIL-JULY

2010-11 2009-10* 2009-10*2010-11

GROWTH OVER THE

CORRESPONDING

PREVIOUS YEAR

Note: Compiled on the basis of data submitted by the Insurance companies

@ Commenced operations in March, 2010

# Commenced operations in April, 2010

* Figures revised by insurance companies

(Rs.in Crores)

Royal Sundaram 92.93 76.85 354.63 285.94 24.02

Tata-AIG 115.69 78.04 440.08 339.75 29.53

Reliance General 135.01 170.48 564.35 727.96 -22.47

IFFCO-Tokio 158.44 127.06 641.06 553.00 15.93

ICICI-lombard 326.02 260.02 1396.91 1112.27 25.59

Bajaj Allianz 250.38 215.01 968.45 849.69 13.98

HDFC ERGO General 113.24 109.87 433.12 291.25 48.71

Cholamandalam 81.01 63.32 325.63 296.09 9.98

Future Generali 46.55 27.56 206.28 119.10 73.19

Universal Sompo 26.32 9.74 104.17 44.77 132.70

Shriram General 57.94 17.55 197.93 80.03 147.31

Bharti AXA General 50.81 20.48 179.80 62.05 189.76

Raheja QBE 0.63 0.05 2.05 0.08 2380.77

SBI General# 5.04 0.00 6.62 0.00

New India 593.60 508.63 2590.71 2157.99 20.05

National 468.80 362.78 1934.58 1514.82 27.71

United India 503.66 348.08 2059.40 1647.88 24.97

Oriental 437.47 424.47 1812.50 1597.13 13.48

22.24

21.38

21.73

1.

ECGC 60.06 69.77 268.10 259.48 3.32

2.

Star Health & Allied Insurance 208.71 178.00 528.62 404.29 30.75

Apollo MUNICH 13.93 7.43 55.98 26.88 108.26

Max BUPA @ 1.70 0.00 4.00 0.00

36.51

3.

AIC 130.31 101.95 278.39 233.15 19.41

PRIVATE TOTAL 1460.00 1176.02 5821.08 4761.97

PUBLIC TOTAL 2003.53 1643.96 8397.19 6917.82

GRAND TOTAL 3463.52 2819.98 14218.27 11679.79

SPECIALISED INSTITUTIONS:

Credit Insurance

Health Insurance

Health Total 224.34 185.43 588.61 431.17

Agriculture Insurance

Premium underwritten by non-life insurers

upto July, 2010

Note: 1. Total for 2009-10 is for 12 month period.

2. Total for 2010-11 is upto July, 2010.
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round up

A one-day seminar on 'Role of Insurers and Reinsurers in

Achieving the Objectives of National Policy on Disaster

Management' was organized jointly by IRDA, National Disaster

Management Authority (NDMA) and FICCI at New Delhi on 11th

August, 2010.

Natural disasters play havoc with the lives and property of the people. India is

especially vulnerable to the catastrophes - being prone to landslides, cyclones,

earthquakes etc year after year. They cause an untold misery to several millions,

especially the economically downtrodden; and compensation/relief comes mainly in

the form of budgeted funds of the Government. There is need for disaster management

awareness at every level through proper education. The lack of a credible database at

the industry level makes it highly difficult for the insurers to tackle the situation through

successful underwriting of the risks.

The timing of the seminar was particularly significant as it came close on the heels of

the tragedy caused by the cloud break and flash floods in Leh, Ladakh.

The inaugural session of the seminar. Seen from L to R are:

Dr. Amit Mitra, Secretary General, FICCI; Mr. J. Hari Narayan, Chairman, IRDA;

Gen. N.C. Vij, Vice-Chairman, NDMA; and Ms. Jyoti Vij, Secretary, FICCI.
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Mr. J. Hari Narayan delivering the key-note address.

Dr. Amit Mitra, Mr. J. Hari Narayan and Gen. N.C. Vij

putting their hands together in a symbolic gesture.
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A one-day workshop on 'Convergence of IFRS for Insurance

Sector in India' was organized by IRDA on 6th August 2010 at

Hyderabad. The workshop was very well-received by the

industry; and several CEOs, CFOs, Appointed Actuaries and

various other industry professionals attended the workshop.

A view of the inaugural session –Seated from L to R are:

Mr. Avinash Chander, Secretary, Accounting Standards Board, ICAI;

Mr. K. Prabhakar, Member, International Accounting Standards Board (IASB);

Mr. J. Hari Narayan, Chairman, IRDA; Mr. Wayne Upton, Research Director, IASB;

Mr. Douglas Barnert, Executive Director,

Group of North American Insurance Enterprises.

A section of the audience at the workshop.

i • 
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Mr. R.K. Nair, Member (F & I), IRDA giving an overview and

concluding remarks on the workshop.

Dr. R. Kannan, Member (Actuary), IRDA speaking at the workshop.



Statistical Supplement

(Monthly - June, 2010)



non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued

Accretions during

the month (premium)
Sum Assured

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

Marine Hull (Including

Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /

Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Bajaj Allianz General Insurance Company Limited
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1884 7597.34 30008 88683 441.69 1627.73 30931963.00 104682390.00

1442.32 5969.61 31528 92927 -118.09 -1475.11 23865168.00 62439780.00

523 2194.02 14519 42374 103.55 545.19 9922206.00 50158887.00

419.08 1648.83 13720 40448 -72.66 -1032.40 4116927.00 20263598.00

51.77 232.64 58 129 4.25 39.31 295814.00 2033403.00

47.52 193.33 144 392 -8.30 -377.42 262750.00 702194.00

574.40 2426.67 14577 42503 107.80 584.51 10218020.00 52192290.00

466.60 1842.16 13864 40840 -80.96 -1409.83 4379677.00 20965792.00

60.68 468.31 20 62 -305.84 -351.63 286677.00 5184209.00

366.51 819.94 32 64 278.40 573.72 3191979.00 5179201.00

978.40 2396.74 1368 4036 -30.56 -248.27 32679317.00 49476557.00

1008.96 2645.01 1453 4173 -2.09 -1392.93 10455976.00 29206786.00

10080.89 30564.66 329398 984818 1836.70 6002.60 737316.00 2232925.00

8244.19 24562.06 281104 839755 -1685.79 -5285.93 606798.00 1780454.00

3549.82 10571.54 330198 1003997 201.14 729.40

3348.68 9842.14 294355 889880 -806.67 -2002.24

13630.71 41136.20 330198 1003997 2037.84 6732.00 737316.00 2232925.00

11592.86 34404.20 294355 889880 -2492.47 -7288.17 606798.00 1780454.00

178.95 598.65 1675 5156 24.41 143.77 20833.00 81592.00

154.54 454.88 1697 4794 4.68 -50.80 19721.00 87075.00

6.26 28.08 16 63 1.82 1.33 16646.00 68294.00

4.44 26.76 15 72 0.48 -3.76 8759.00 76102.00

88.32 433.42 55 147 13.78 201.51 48510.00 156907.00

74.54 231.91 50 141 9.65 -129.36 39298.00 199016.00

304.23 1247.64 284 885 -65.47 187.29 202059.00 691960.00

369.70 1060.35 307 907 388.63 459.87 338717.00 725647.00

577.75 2307.79 2030 6251 -25.46 533.89 288048.00 998753.00

603.21 1773.89 2069 5914 403.43 275.95 406495.00 1087840.00

345.65 1299.95 8364 22139 -203.20 -393.51 14812616.00 18451237.00

548.85 1693.46 6934 20796 169.40 119.47 2405675.00 9733463.00

2823.16 7073.25 77671 195890 -352.23 -909.27 2835735.00 7866920.00

3175.39 7982.52 129702 391855 1122.22 2518.34 3906273.00 9692271.00

614.17 1921.84 48513 158703 81.40 177.92 106253.00 224149.00

532.77 1743.93 38707 121016 -4.32 -375.43 32372.00 218796.00

3437.33 8995.09 126184 354593 -270.83 -731.36 2941988.00 8091069.00

3708.16 9726.45 168409 512871 1117.90 2142.91 3938645.00 9911067.00

0 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

124.48 427.15 12 49 76.38 231.21 101770.00 851018.00

48.09 195.94 15 72 -195.54 -265.03 209742.00 1257277.00

1147.80 4751.69 49244 137449 -74.44 354.99 1873520.00 50899678.00

1222.23 4396.70 48065 151216 -540.94 -1166.96 1445495.00 46647732.00

22761.19 71806.93 562005 1659762 1753.39 8339.57 94871235.00 293060126.00

21007.80 63467.37 566724 1718753 -1460.95 -9885.98 50905650.00 188209392.00



No. of Lives covered

in Social Sector

Amount of Premium

u/w in Social Sector

No. of Policies

in Rural Areas

For the

month

For the

month

For the

month

Up to

the month

For the

month

FOR AND UP TO THE MONTH OF JUNE, 2010

Amount of Premium

u/w in Rural Areas

No. of

Lives covered *

Up to

the month

Up to

the month

Up to

the month

For the

month

Up to

the month

(Premium in Rs Lakhs)
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350.00 678.61 4220 11824 0.00 0.00 0.00 0.00

225.00 582.99 2594 11038 0.00 0.00 0.00 0.00

11.00 69.83 544 2074 0.00 0.00 0.00 0.00

50.00 114.57 355 1231 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

11.00 69.83 544 2074 0.00 0.00 0 0 0 0

50.00 114.57 355 1231 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

108.00 404.75 221 652 0.00 0.00 0.00 0.00

198.00 451.42 89 278 0.00 0.00 0.00 0.00

97.39 287.72 2248 7541 0.00 0.00 0.00 0.00

166.04 464.45 6076 17391 0.00 0.00 0.00 0.00

1110.61 3408.90 31302 96677 0.00 0.00 0.00 0.00

954.96 2893.21 18782 64477 0.00 0.00 0.00 0.00

1208.00 3696.62 31302 96677 0.00 0.00 0 0 0 0

1121.00 3357.66 18782 64477 0.00 0.00 0 0 0 0

30.40 107.20 304 943 0.00 0.00 0.00 0.00

16.40 55.64 170 632 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

2.46 144.36 15 35 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

32.86 251.56 319 978 0.00 0.00 0 0 0 0

16.40 55.64 170 632 0.00 0.00 0 0 0 0

12.43 342.46 907 1548 0.92 1.68 6500.00 9700.00

250.00 524.17 3576 7790 1.05 2.80 4200.00 13080.00

73.36 179.82 1246 3635 0.00 0.00 0.00 0.00 95722.00 249851.00

34.00 102.42 850 2521 0.00 0.00 0.00 0.00 76790.00 265754.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00 0.00 0.00

73.36 179.82 1246 3635 0.00 0.00 0 0 95722 249851

34.00 102.42 850 2521 0.00 0.00 0 0 76790 265754

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

152.93 738.93 13270 37229 0.00 0.00 0.00 0.00

220.00 804.42 10224 32353 0.00 0.00 0.00 0.00

1948.58 6362.58 52029 154617 0.92 1.68 6500 9700 95722 249851

2114.40 5993.29 36640 120320 1.05 2.80 4200 13080 76790 265754

i~ 
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued

Accretions during

the month (premium)
Sum Assured

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

Marine Hull (Including

Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /

Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Bharti Axa General Insurance Company Ltd

ir
d
a

j
o
u
r
n
a
l
S
e
p
t
e
m

b
e
r

2
0
1
0

5
2

83.13 1839.88 880 2397 83.13 1756.76 10679279.36 15649668.92

171.94 882.71 722 1827 171.94 710.77 369316.13 1232775.53

42.09 397.21 185 473 42.09 355.12 4066184.87 5632516.26

10.04 97.84 133 338 10.04 87.80 55606.04 425575.73

42.09 397.21 185 473 42.09 355.12 4066184.87 5632516.26

10.04 97.84 133 338 10.04 87.80 55606.04 425575.73

53.71 235.10 138 368 53.71 181.40 3243828.19 4280179.53

-53.00 296.01 167 409 -53.00 349.01 -77481.45 1075488.24

2258.64 6476.53 38138 102409 2258.64 4217.89 1861528.92 2187405.63

651.94 1713.31 10794 23862 651.94 1061.37 60878.99 154782.44

715.46 1761.08 38138 102409 715.46 1045.63

196.97 479.05 10794 23862 196.97 282.09

2974.09 8237.61 38138 102409 2974.09 5263.52 1861528.92 2187405.63

848.91 2192.36 10794 23862 848.91 1343.46 60878.99 154782.44

5 39 65 280 5.13 33.63 34678 40347

10 35.13 106 303 10.25 24.88 1217 3999.21

5 27 5 62 5.37 21.63 52468 60758

3 5.35 11 34 3.24 2.11 3026 5271.80

10.50 65.77 70 342 10.50 55.27 87146.18 101104.86

13.49 40.48 117 337 13.49 26.99 4243.25 9271.01

155.20 590.66 1124 2983 155.20 435.46 16096770.39 19117060.43

53.94 204.34 534 1328 53.94 150.40 284275.78 1096208.15

402.10 1442.70 1092 2784 402.10 1040.60 42334.77 51852.39

273.43 405.53 462 1031 273.43 132.10 874.18 3940.56

402.10 1442.70 1092 2784 402.10 1040.60 42334.77 51852.39

273.43 405.53 462 1031 273.43 132.10 874.18 3940.56

38.98 90.63 813 1638 38.98 51.65 791922.46 964085.85

5.64 38.30 309 1035 5.64 32.66 53344.98 233386.26

3759.80 12899.56 42440 113394 3759.80 9139.76 36868995.14 47983873.86

1324.39 4157.58 13238 30167 1324.39 2833.19 751057.89 4231427.93



No. of Lives covered

in Social Sector

Amount of Premium

u/w in Social Sector

No. of Policies

in Rural Areas

For the

month

For the

month

For the

month

Up to

the month

For the

month

FOR AND UP TO THE MONTH OF JUNE, 2010

Amount of Premium

u/w in Rural Areas

No. of

Lives covered *

Up to

the month

Up to

the month

Up to

the month

For the

month

Up to

the month

(Premium in Rs Lakhs)

ir
d
a

j
o
u
r
n
a
l
S
e
p
t
e
m

b
e
r

2
0
1
0

5
3

0.13 0.22 13 16

0.18 2.99 8 515

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

40.66 64.74 1067 1945

2.82 5.09 84 138

11.64

0.85 1.71

40.66 76.39 1067 1945 0.00 0.00 0 0 0 0

3.68 6.80 84 138 0.00 0.00 0 0 0 0

0 0.02 1 1

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.02 0.02 1 1 0.00 0.00 0 0 0 0

2.06 25.92 27 52

0.58 0.68 11 18

2.61 3.50 9 12

2.61 3.50 9 12 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.13 1.54 8 72

0.08 1.86 8 328

45.59 107.57 1124 2097 0.00 0.00 0 0 0 0

4.53 12.34 112 1000 0.00 0.00 0 0 0 0
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued

Accretions during

the month (premium)
Sum Assured

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

Marine Hull (Including

Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /

Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Cholamandalam Ms General Insurance Company Ltd

ir
d
a

j
o
u
r
n
a
l
S
e
p
t
e
m

b
e
r

2
0
1
0

5
4

306.26 2,261.14 5,176 17,676 (136.47) (649.07) 1,371,655 6,991,205

442.73 2,910.22 1,466 3,969 126.37 266.13 2,282,814 9,081,128

215.80 1,126.43 767 2,549 (75.08) (5.09) 1,582,673 5,732,660

290.89 1,131.52 828 2,544 (10.26) 53.53 1,166,016 4,196,163

0.04 1.09 - - 0.04 (4.30) 4 104

- 5.39 - 9 - 5.39 1,914 6,780

215.84 1,127.52 767 2,549 (75.04) (9.39) 1,582,677 5,732,764

290.89 1,136.91 828 2,553 (10.26) 58.92 1,167,931 4,202,943

- - - - - - - -

- - - - - - - -

155.79 678.54 568 1,787 (10.76) 14.95 487,607 1,111,320

166.54 663.60 252 787 (36.01) (142.36) 614,359 1,793,188

3,402.15 9,774.49 60,423 169,741 639.82 1,621.26 223,011 646,414

2,762.33 8,153.23 38,682 122,293 870.16 1,828.05 147,134 424,662

1,493.03 4,289.52 - - 607.79 1,790.71 - -

885.24 2,498.82 - - 345.86 908.64 - -

4,895.18 14,064.01 60,423 169,741 1,247.61 3,411.96 223,011 646,414

3,647.57 10,652.04 38,682 122,293 1,216.01 2,736.69 147,134 424,662

28.10 95.83 25 300 (19.41) (35.26) 3,805 15,477

47.51 131.09 76 459 10.99 (23.12) 5,126 26,445

57.49 267.32 475 1,027 60.08 1.66 39,483 131,690

(2.59) 265.66 356 943 (34.18) 17.97 27,674 94,036

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

85.59 363.15 500 1,327 40.67 (33.60) 43,288 147,167

44.93 396.75 432 1,402 (23.19) (5.15) 32,800 120,480

224.89 807.59 1,848 4,654 (13.92) (4.19) 266,723 889,662

238.81 811.79 1,555 4,043 28.98 71.93 54,268 320,134

1,685.58 4,296.60 2,316 6,345 197.29 (1,407.30) 91,278 210,062

1,488.28 5,703.91 2,273 6,400 108.73 650.32 81,036 278,232

- - - - - - - -

- - - - - - - -

1,685.58 4,296.60 2,316 6,345 197.29 (1,407.30) 91,278 210,062

1,488.28 5,703.91 2,273 6,400 108.73 650.32 81,036 278,232

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

234.18 863.49 7,043 26,986 (37.42) (138.48) 571,943 1,744,201

271.60 1,001.96 20,060 45,611 (108.64) (394.62) 503,969 1,893,678

7,803.31 24,462.04 78,641 231,065 1,211.96 1,184.87 4,638,182 17,472,795

6,591.35 23,277.18 65,548 187,058 1,301.98 3,241.86 4,884,310 18,114,444



No. of Lives covered

in Social Sector

Amount of Premium

u/w in Social Sector

No. of Policies

in Rural Areas

For the

month

For the

month

For the

month

Up to

the month

For the

month

FOR AND UP TO THE MONTH OF JUNE, 2010

Amount of Premium

u/w in Rural Areas

No. of

Lives covered *

Up to

the month

Up to

the month

Up to

the month

For the

month

Up to

the month

(Premium in Rs Lakhs)

ir
d
a

j
o
u
r
n
a
l
S
e
p
t
e
m

b
e
r

2
0
1
0

5
5

- - - 159.90

- 0.21 0 1 - 591.40 - -

- - 0 0 - - -

- - 0 0 - - - -

- - 0 0 - - -

- - 0 0 - - - -

- - 0 0 - - - -

- - 0 0 - - - -

- - 0 0 - - - -

- - 0 0 - - - -

- - 0 0 - 31.40 -

- - 0 0 - 90.92 - -

174.69 538.78 7,955 7,955 - - - -

157.74 435.92 2,294 6,280 - - - -

- - 0 0 - - - -

- - 0 0 - - - -

174.69 538.78 7,955 7,955 - - - -

157.74 435.92 2,294 6,280 - - - -

- - 0 0 - - - -

- - 0 0 - - - -

- - 0 0 - - - -

- - 0 0 - - - -

- - 0 0 - - - -

- - 0 0 - - - -

- - 0 0 - - - -

- - 0 0 - - - -

- - 0 0 - - - -

- - 0 0 - - - -

- - 0 0 - - -

- - 0 0 - -

937.73 2,150.76 0 - 579,570 1,433,802

- 790.00 1 2 - -

- - 0 0 - - - -

- - 0 0 - - - -

937.73 2,150.76 0 0 - - 579,570 1,433,802 - -

- 790.00 1 2 - - - - - -

- - 0 0 - - - -

- - 0 0 - - - -

- - 0 0 - - - -

- - 0 0 - - - -

- 0 - 68.60 -

- 0.43 0 3 - 208.96 - -

1,112.42 2,689.54 7,955 7,955 - 259.90 579,570 1,433,802 - -

157.74 1,226.56 2,295 6,286 - 891.28 - - - -
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued

Accretions during

the month (premium)
Sum Assured

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

Marine Hull (Including

Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /

Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Future General India Insurance Co. Ltd.

310.26 2453.40 911 2868 133.93 1461.73 438966.33 3177369.07

176.34 991.67 741 2363 60.45 576.06 193832.72 2530764.24

262.89 1040.88 5036 9739 192.08 720.94 602170.91 2273349.06

70.81 319.94 1738 4320 23.09 209.65 154146.27 1993131.32

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

262.89 1040.88 5036 9739 192.08 720.94 602170.91 2273349.06

70.81 319.94 1738 4320 23.09 209.65 154146.27 1993131.32

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

314.72 696.68 253 786 223.43 332.67 129743.48 278437.30

91.29 364.01 276 727 -4.84 218.78 47120.04 447488.85

1771.97 5168.12 41571 119655 664.46 2067.92 156046.12 442062.15

1107.51 3100.20 38610 104457 768.32 2353.48 92033.99 254027.51

711.33 2007.23 266.89 822.27

444.45 1184.96 38610 104457 366.31 1031.91

2483.30 7175.35 41571 119655 931.35 2890.19 156046.12 442062.15

1551.96 4285.15 38610 104457 1134.62 3385.38 92033.99 254027.51

54.14 137.16 297 787 30.69 67.48 5683.95 13110.80

23.46 69.69 189 589 18 50 1747.96 6132.15

0.00 0.00 0 0 -0.01 -1.83 0.00 0.00

0.01 1.83 5 67 0 1 1.00 508.55

63.26 180.78 82 260 41.35 66.45 19232.58 38316.24

21.90 114.33 73 192 21 74 3545.13 28270.96

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00

117.40 317.95 379 1047 72.03 132.10 24916.53 51427.04

45.37 185.85 267 848 38.30 124.28 5294.09 34911.65

136.49 518.46 3643 6593 90.87 163.79 144173.78 412582.19

45.62 354.66 1082 2972 5.71 226.85 81516.34 1898393.98

554.36 2995.53 1455 2683 -245.88 782.24 7541.55 25032.15

800.24 2213.29 1156 3009 703.76 1232.39 37996.33 124993.84

93.42 297.94 5220 17785 93.42 297.94 8092.25 24370.17

0.00 0.00 0 0 0.00 0.00 0.00 0.00

647.78 3293.47 6675 20468 -152.46 1080.19 15633.80 49402.32

800.24 2213.29 1156 3009 703.76 1232.39 37996.33 124993.84

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

157.98 475.92 1420 14498 33.70 35.93 228952.39 867218.01

124.28 439.99 5879 19742 119.26 400.15 61523.04 609686.71

4430.83 15972.11 59888 175654 1524.93 6817.56 1740603.32 7551847.13

2905.90 9154.56 49749 138438 2080.36 6373.55 673462.83 7893398.10

ir
d
a

j
o
u
r
n
a
l
S
e
p
t
e
m

b
e
r

2
0
1
0

5
6



No. of Lives covered

in Social Sector

Amount of Premium

u/w in Social Sector

No. of Policies

in Rural Areas

For the

month

For the

month

For the

month

Up to

the month

For the

month

FOR AND UP TO THE MONTH OF JUNE, 2010

Amount of Premium

u/w in Rural Areas

No. of

Lives covered *

Up to

the month

Up to

the month

Up to

the month

For the

month

Up to

the month

(Premium in Rs Lakhs)

19.47 214.65 65 299

7.13 24.62 8 75

32.96 129.53 871 1158

1.36 15.43 50 169

32.96 129.53 871 1158 0.00 0.00 0 0

1.36 15.43 50 169 0.00 0.00 0 0

19.98 46.18 16 57

3.43 6.69 3 19

131.59 384.96 3281 11624

39.87 199.46 811 4782

56.39 159.71

17.09 85.48 348 2049

187.98 544.67 3281 11624 0.00 0.00 0 0

56.96 284.95 811 4782 0.00 0.00 0 0

26.22 33.19 21 54

0.32 3.70 3 40

26.22 33.19 21 54 0.00 0.00 0 0

0.73 3.70 3 40 0.00 0.00 0 0

10.00 40.25 242 354 5000 76376

43.00 43.00 19 19

10.74 55.68 86 138

39.09 190.59 18 126

4.37 4.37 249 249

15.11 60.05 335 387 0.00 0.00 0 0 0 0

39.09 190.59 18 126 0.00 0.00 0 0 0 0

24.29 106.92 547 12144

30.85 64.04 1297 5076

335.99 1,175.44 5378 26077 0.00 0.00 0 0 0 0

182.55 633.02 2209 10306 0.00 0.00 0 0 0 0

ir
d
a

j
o
u
r
n
a
l
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e
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r

2
0
1
0

5
7
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued

Accretions during

the month (premium)
Sum Assured

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

Marine Hull (Including

Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /

Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: HDFC ERGO General Insurance Company Ltd

ir
d
a

j
o
u
r
n
a
l
S
e
p
t
e
m

b
e
r

2
0
1
0

5
8

814.24 5,974.11 3,184 7,944 469.77 3,387.49 1,235,625 25,762,368

344.47 2,586.62 107 344 251.62 2,212.78 407,114 5,748,510

165.52 826.45 168 435 88.23 475.54 195,500 3,141,070

77.29 350.91 61 189 37.42 256.36 181,953 1,285,314

135.02 333.89 15 148 (49.19) (69.77) 2,861 66,815

184.20 403.66 4 12 184.20 403.66 4,432 10,165

300.54 1,160.34 183 583 39.04 405.78 198,361 3,207,885

261.49 754.56 65 201 221.63 660.02 186,385 1,295,479

317.04 1,123.56 6 13 207.04 933.11 1,038,062 1,188,698

110.00 190.44 1 2 92.69 173.13 106,725 144,225

290.79 1,688.57 242 607 40.00 1,020.34 581,260 1,911,549

250.79 668.23 50 133 171.41 480.93 329,784 789,155

2,255.69 6,018.68 34,639 92,945 1,074.48 2,505.25 153,962 404,795

1,181.21 3,513.43 7,332 67,061 (54.85) 616.57 70,947 203,397

846.92 2,357.65 45,085 125,177 240.34 592.45

606.57 1,765.19 33,194 92,923 437.68 1,382.31

3,102.61 8,376.33 45,085 125,177 1,314.83 3,097.70 153,962 404,795

1,787.78 5,278.63 33,194 92,923 382.83 1,998.88 70,947 203,397

12.85 54.80 37 85 4.41 (0.74) 9,352 37,364

8.44 55.54 20 71 0.19 36.71 16,254 49,797

17.30 35.36 18 48 13.69 3.00 10,939 35,842

3.61 32.37 11 37 1.98 27.24 3,471 24,351

74.95 87.83 2 9 73.42 80.41 5,235 10,570

1.53 7.42 1 5 0.32 3.41 679 3,679

339.25 2,238.62 65 208 122.47 458.50 93,874 450,620

216.79 1,780.12 60 175 2.87 1,179.18 57,413 313,939

444.35 2,416.62 122 350 213.99 541.17 119,401 534,396

230.37 1,875.45 92 288 5.36 1,246.53 77,817 391,766

838.84 2,739.54 63,847 168,153 695.69 2,137.53 145,003 378,179

143.15 602.01 1,008 2,812 91.29 443.44 482,573 2,255,534

2,093.89 8,093.52 27,755 71,381 1,150.35 3,744.92 89,088 282,204

943.54 4,348.60 32 933 903.29 4,259.88 62,895 189,793

73.78 219.53 608 1,939 23.61 55.12 1,156,530 3,098,619

50.17 164.41 481 1,281 (16.54) (50.79) 1,001,097 2,778,516

2,167.67 8,313.05 28,363 73,320 1,173.95 3,800.04 1,245,617 3,380,823

993.71 4,513.01 513 2,214 886.75 4,209.09 1,063,991 2,968,309

- - - -

- - - - - - - -

- - - -

- - - - - - - -

120.04 196.46 1,216 3,919 (278.90) (1,472.19) 27,469 93,424

398.95 1,668.65 980 2,510 314.01 1,487.74 732,730 2,632,995

8,396.13 31,988.57 142,248 380,066 3,875.41 13,850.96 4,744,759 36,862,117

4,520.71 18,137.61 36,010 101,427 2,417.60 12,912.56 3,458,066 16,429,369



No. of Lives covered

in Social Sector

Amount of Premium

u/w in Social Sector

No. of Policies

in Rural Areas

For the

month

For the

month

For the

month

Up to

the month

For the

month

FOR AND UP TO THE MONTH OF JUNE, 2010

Amount of Premium

u/w in Rural Areas

No. of

Lives covered *

Up to

the month

Up to

the month

Up to

the month

For the

month

Up to

the month

(Premium in Rs Lakhs)
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5
9

26.59 417.36 226 546 - -

217.30 218.10 23 23 - - - -

0.27 45.66 14 37 - -

37.56 72.03 -2 10 - - - -

- - 0 0 - - -

- - 0 0 - - - -

0.27 45.66 14 37 - - - - - -

37.56 72.03 -2 10 - - - - - -

- - 0 0 - -

- - 0 0 - - - -

9.10 41.88 25 69 - -

55.69 64.91 17 17 - - - -

212.44 508.53 3433 8504 - -

516.24 821.31 6246 11669 - - - -

105.14 279.69 5518 14948 - -

- - 0 0 - - - -

317.58 788.22 5,518 14,948 - - - - - -

516.24 821.31 6,246 11,669 - - - - - -

0.51 4.88 5 10 - -

0.50 1.84 1 4 - - - -

0.14 0.14 1 1 - -

0.32 0.33 2 2 - - - -

- 3.26 0 0 - -

- - 0 0 - - - -

2.19 10.31 1 3 - -

2.50 10.19 1 4 - - - -

2.84 18.59 7 14 - - - - - -

3.33 12.36 4 10 - - - - - -

85.54 192.30 6232 13665 - -

4.92 6.38 461 472 - - - -

69.20 1,213.49 1464 3101 13.38 18.17 8,179 13,440 80,242 246,512

3.21 27.16 -400 1 - - - - 77,282 189,844

2.13 3.26 12 42 - - 10,793 29,149

9.39 10.70 109 113 - - - - 8,010 22,549

71.33 1,216.75 1476 3143 13.38 18.17 8,179 13,440 91,035 275,661

12.61 37.86 -291 114 - - - - 85,292 212,393

- 0 - -

- - 0 0 - - - -

- 0 0 - -

- - 0 0 - - - -

3.38 12.26 232 850 - -

96.41 109.72 113 128 - - - -

516.64 2,733.02 13,730 33,272 13 18 8,179 13,440 91,035 275,661

944.06 1,342.66 6,571 12,443 - - - - 85,292 212,393
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued

Accretions during

the month (premium)
Sum Assured

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

Marine Hull (Including

Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /

Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: ICICI Lombard General Insurance Company Ltd
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893.34 9,646.66 2,305 6,628 305.89 (647.89) 4,731,108 21,670,287

587.45 10,294.55 2,218 7,620 (1,107.68) (1,596.84) 1,252,592 15,171,908

800.18 3,506.02 720 2,379 347.03 437.79 2,764,211 15,021,521

453.15 3,068.23 1,222 2,441 (280.45) (417.50) 1,744,497 11,565,828

477.61 1,459.62 28 157 (694.96) (1,237.98) 12,592 868,652

1,172.57 2,697.61 28 167 834.87 (2,843.82) 478,591 1,917,272

1277.78 4965.65 748 2536 -347.93 -800.20 2776803.41 15890172.64

1625.71 5765.84 1250 2608 554.42 -3261.32 2223088.10 13483100.35

1,173.40 2,994.67 20 58 290.50 473.29 9,166,693 10,709,990

882.90 2,521.37 17 51 415.28 1,411.59 11,263,670 12,109,245

849.18 4,841.85 542 1,731 (694.09) (848.09) 356,829 4,856,113

1,543.26 5,689.94 619 1,857 (339.19) (1,615.09) 1,364,035 5,530,557

8,870.15 25,370.94 345,583 857,266 2,421.01 4,372.18 1,188,450 3,211,761

6,449.14 20,998.75 166,276 543,410 (286.06) (232.59) 811,122 2,657,610

3,454.08 9,577.71 354,510 892,043 (43.05) (110.04)

3,497.13 9,687.75 186,662 620,177 113.39 (261.06)

12324.22 34948.65 354510 892043 2377.96 4262.14 1188450.22 3211761.32

9946.27 30686.50 186662 620177 -172.68 -493.65 811121.88 2657610.14

92.15 391.81 395 1,315 26.64 118.71 11,475 64,815

65.51 273.10 247 712 24.70 (39.74) 9,320 42,046

3.72 28.46 8 53 (2.47) 1.88 - 8,177

6.20 26.58 17 55 0.14 (8.21) 18,100 65,736

22.17 53.57 5 17 (9.42) (9.82) 6,100 12,722

31.59 63.39 9 21 (28.55) (48.14) 11,461 28,158

912.01 2,939.52 134 511 527.22 271.86 79,236 398,353

384.78 2,667.66 135 503 257.76 (161.18) 235,702 552,520

1030.05 3413.37 542 1896 541.97 382.63 96810.36 484067.22

488.08 3030.74 408 1291 254.05 -257.27 274582.73 688460.48

667.31 2,854.76 23,438 53,117 229.34 (431.03) 1,020,022 7,556,785

437.97 3,285.79 15,251 40,298 (16.63) (274.75) 911,430 5,228,794

14,517.78 37,981.56 23,072 66,524 9,478.24 19,195.19 1,153,104 3,371,136

5,039.53 18,786.37 26,607 84,475 (5,055.70) (15,821.20) 67,171 943,596

695.60 2,014.73 49,261 133,677 66.51 218.20 1,268,707 3,481,731

629.09 1,796.53 31,297 89,535 12.80 74.37 1,152,619.08 3,529,007

15213.37 39996.29 72333 200201 9544.75 19413.40 2421811.02 6852866.94

5668.63 20582.90 57904 174010 -5042.90 -15746.83 1219790.25 4472602.45

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

114.58 452.27 4 13 (26.30) (288.39) 3,999 16,478

140.88 740.66 4 20 (245.99) 75.40 2,911 20,743

654.48 2,974.58 9,308 28,498 (112.43) 347.59 3,377,603 7,899,081

766.91 2,626.99 9,600 23,850 161.38 (728.32) 15,479,204 17,250,205

34197.71 107088.74 463750 1186721 12109.66 21863.45 25140128.43 79147601.54

22088.05 85225.29 273933 871782 -5539.96 -22487.08 34802424.64 76613224.45



No. of Lives covered

in Social Sector

Amount of Premium

u/w in Social Sector

No. of Policies

in Rural Areas

For the

month

For the

month

For the

month

Up to

the month

For the

month

FOR AND UP TO THE MONTH OF JUNE, 2010

Amount of Premium

u/w in Rural Areas

No. of

Lives covered *

Up to

the month

Up to

the month

Up to

the month

For the

month

Up to

the month

(Premium in Rs Lakhs)
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- 0.00 - - - 0.00 - -

0.00 8.56 - 3 0.00 0.00 - -

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

0.00 3.58 - 23 - 0.00 - -

4.00 13.07 55 131 0.00 0.00 - -

1006.74 2,822.78 - - - 0.00 - -

730.83 2,233.91 16,187 49,166 0.00 0.00 - -

589.01 1,711.30 32,093 84,418 - 0.00 - -

104.61 675.60 4,026 27,416 0.00 0.00 - -

1595.75 4534.08 32093 84418 0.00 0.00 0 0 0 0

835.44 2909.51 16187 49166 0.00 0.00 0 0 0 0

0.00 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

600 600.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

600.00 600.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 - - - 0.00 - -

0.00 965.37 - 8 0.00 0.00 - -

7952.58 11,685.15 475 1,272 123.19 123.19 64,721 64,721 1,892,443 6,802,322

289.34 2,518.71 415 1,659 0.17 31.69 176 26,147 646,701 2,281,624

0.00 78.13 - 1,744 - 0.00 - - 49,261 133,677

28.41 98.81 1,090 4,135 0.00 0.00 - - 31,297 89,535

7952.58 11763.27 475 3016 123.19 123.19 64721 64721 1941704 6935999

317.75 2617.53 1505 5794 0.17 31.69 176 26147 677998 2371159

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

0 10 5 215 - - - -

48 367 65 275 - - - -

10148.65 16911.05 32573 87672 123.19 123.19 64721 64721 1941704 6935999

1205.64 6881.35 17812 55377 0.17 31.69 176 26147 677998 2371159

i~ 
111111111111111 • ============================================================ I 



non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued

Accretions during

the month (premium)
Sum Assured

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

Marine Hull (Including

Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /

Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Iffco Tokio General Insurance Co Ltd

1921.26 11030.52 7792 21774 170.01 1921.26 10163347.96 58350690.24

1401.18 10344.24 7659 21893 -687.89 1401.18 7412130.92 54720328.00

830.48 2445.18 1144 2783 164.86 830.48 6026547.05 17743996.74

979.35 2381.27 1106 2786 307.09 979.35 7106908.78 17280273.33

90.03 1757.23 36 116 -46.60 90.03 584203.54 11402754.42

184.60 1615.53 50 85 -502.26 184.60 1197905.56 10483299.88

920.51 4202.40 1180 2899 118.26 920.51 6610750.59 29146751.17

1163.96 3996.81 1156 2871 -195.17 1163.96 8304814.34 27763573.20

352.37 1158.74 37 99 92.19 352.37 2329521.24 7660475.23

347.29 700.86 30 58 120.07 347.29 2295922.93 4633426.86

462.08 1613.74 513 1476 -115.80 462.08 38151.64 133239.77

2757.11 3822.94 511 1490 2170.01 2757.11 227642.78 315644.02

5166.17 14136.81 293327 838203 353.70 5166.17 210234.08 575288.82

3615.66 10862.42 232987 704883 -190.90 3615.66 147137.18 442039.51

2189.12 6453.10 4363 16267 90.14 2189.12

1678.25 4876.66 232987 704883 -134.40 1678.25

7355.29 20589.91 293327 838203 443.84 7355.29 210234.08 575288.82

5293.91 15739.09 232987 704883 -325.30 5293.91 147137.18 442039.51

86.10 260.74 709 2223 10.57 86.10 5368.17 16255.51

96 269 743 2165 15 96.46 6014 16770

30.22 319.06 15 77 -19.60 30.22 143708.84 1517229.40

26 144 143 255 -45 26.33 125218 685692

40.53 102.38 4 39 11.04 40.53 21970.34 55498.22

41 31 39 39 53 40.88 22164 23754

756.24 1833.47 345 827 679.01 756.24 731454.16 1773381.17

553 1571 60 447 450 552.94 534820 1519945

913.09 2515.65 1073 3166 681.01 913.09 902501.51 3362364.30

716.62 2016.06 985 2906 473.58 716.62 688216.22 2246160.16

247.45 560.12 3389 10298 88.84 247.45 530522.86 1200889.80

216.34 492.35 2549 7216 74.90 216.34 463833.88 1055581.02

1057.30 3264.96 2367 6981 30.34 1057.30 44614.20 137769.68

1116.34 2993.90 3829 10418 682.31 1116.34 47105.74 126332.03

31.63 78.77 3529 8358 3.67 31.63 5262.27 13105.43

25.63 88.19 2438 7330 -12.99 25.63 4697.31 16159.62

1088.92 3343.72 5896 15339 34.01 1088.92 49876.48 150875.10

1141.98 3082.09 6267 17748 669.32 1141.98 51803.05 142491.65

1665.10 3248.09 8761 24076 978.26 1665.10 1236236.26 2411505.65

1137.98 2399.47 12117 39992 418.21 1137.98 844879.69 1781461.02

14926.07 48262.89 321968 917330 2490.62 14926.07 22071142.62 102992080.08

14176.37 42593.90 264261 799057 2717.74 14176.37 20436380.97 93100705.45
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No. of Lives covered

in Social Sector

Amount of Premium

u/w in Social Sector

No. of Policies

in Rural Areas

For the

month

For the

month

For the

month

Up to

the month

For the

month

FOR AND UP TO THE MONTH OF JUNE, 2010

Amount of Premium

u/w in Rural Areas

No. of

Lives covered *

Up to

the month

Up to

the month

Up to

the month

For the

month

Up to

the month

(Premium in Rs Lakhs)

31.84 86.55 832 2245

22.45 110.98 625 3057

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

2.83 19.29 31 63

663.83 1871.16 42160 109736

319.43 909.03 0 0

983.26 2780.19 42160 109736 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

1 3 27 65

0 0 1 3

0 0 0 0

0 1 12 50

1.29 3.84 40 118 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

74.24 149.14 1064 3092 5.07 9.79 87086 172938

1.24 1796.79 26 90

1.24 1796.79 26 90 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

460.62 566.63 2657 7288 257.76 262.79 37571 40157

1370.94 3349.94 51583 154732 340.82 355.84 148167 247944

1555.32 5402.43 46810 122632 262.83 272.58 124657 213095 0 0

1393.39 3460.92 52208 157789 340.82 355.84 148167 247944 0 0
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued

Accretions during

the month (premium)
Sum Assured

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

Marine Hull (Including

Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /

Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: National Insurance Company Limited

6530.06 17991.69 49871 163604 1354.82 3507.60

5175.24 14484.09 42059 136705 1263.28 376.00

1514.02 4537.75 18672 58933 307.15 684.46

1206.87 3853.29 17231 54203 173.59 74.76

2477.71 3422.80 231 662 674.11 966.81

1803.60 2455.99 185 572 763.72 107.67

3991.73 7960.55 18903 59595 981.26 1651.27 0.00 0.00

3010.47 6309.28 17416 54775 937.31 182.43 0.00 0.00

332.03 919.64 11 34 445.48 -321.50

-113.45 1241.14 9 42 -947.53 49.57

1295.76 4636.34 2716 16202 134.41 986.28

1161.35 3650.06 2586 13683 -172.64 -182.52

15560.26 41708.79 46621 573084 4500.99 9114.05

11059.27 32594.74 32046 497179 540.74 -2728.37

5127.35 20113.82 53429 382523 -1570.21 744.35

6697.56 19369.47 55843 328586 127.64 -1241.18

20687.61 61822.61 53429 573084 2930.78 9858.40 0.00 0.00

17756.83 51964.21 55843 497179 668.38 -3969.55 0.00 0.00

573.59 1432.40 2146 10965 264.08 618.18

309.51 814.22 1084 7718 174.62 227.53

66.57 387.25 87 2453 39.66 194.45

26.91 192.80 64 1945 7.90 33.37

39.16 231.50 39 159 23.93 98.24

15.23 133.26 18 89 4.92 41.49

74.94 264.38 452 2334 6.41 9.62

68.53 254.76 389 2502 25.77 -34.77

754.26 2315.53 2724 15911 334.08 920.49 0.00 0.00

420.18 1395.04 1555 12254 213.21 267.62 0.00 0.00

811.74 2990.98 12394 112522 259.82 660.30

551.92 2330.68 7920 91810 149.25 543.00

10671.48 36725.51 86429 302423 3228.39 12055.60

7443.09 24669.91 63485 213837 860.64 1206.03

9.46 105.46 358 2929 -14.13 -6.15

23.59 111.61 483 2871 3.59 -12.26

10680.94 36830.97 86787 305352 3214.26 12049.45 0.00 0.00

7466.68 24781.52 63968 216708 864.23 1193.77 0.00 0.00

0.00 0

0.00 0

0.00 0

0.00 0

3502.87 11109.69 65429 475786 1074.09 2061.71

2428.78 9047.98 49087 409681 -576.45 -669.38

48587.00 146578.00 338885 2104613 10729.00 31374.00 0.00 0.00

37858.00 115204.00 272489 1761423 2399.04 -2209.06 0.00 0.00
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No. of Lives covered

in Social Sector

Amount of Premium

u/w in Social Sector

No. of Policies

in Rural Areas

For the

month

For the

month

For the

month

Up to

the month

For the

month

FOR AND UP TO THE MONTH OF JUNE, 2010

Amount of Premium

u/w in Rural Areas

No. of

Lives covered *

Up to

the month

Up to

the month

Up to

the month

For the

month

Up to

the month

(Premium in Rs Lakhs)

259.07 707.11 4029 14101 174.13 518.91

213.47 620.66 3847 12355 161.31 520.71

29.58 73.43 129 720 8.06 27.27

43.99 89.39 261 971 20.19 52.57

0.00 0.00 0 0 0.00 0.00

0.00 0.00 0 0 0.00 0.00

29.58 73.43 129 720 8.06 27.27

43.99 89.39 261 971 20.19 52.57

0.00 0.00 0 0 0.00 0.00

0.00 0.00 0 0 0.00 0.00

48.66 105.50 516 1148 12.69 62.51

42.19 108.73 461 1128 11.43 71.43

1469.40 3451.40 43184 139095 529.44 1527.31

1182.47 2880.10 32107 111873 395.47 1201.73

966.18 2271.84 25418 84128 301.63 961.25

852.31 1929.18 20427 68098 254.08 759.91

2435.58 5723.24 43184 139095 831.07 2488.56

2034.78 4809.28 32107 111873 649.55 1961.64

22.78 57.54 436 896 9.39 16.17 35 138

21.38 50.78 419 759 11.21 20.43 38 176

0.00 0.00 0 0 0.00 0.00 0

0.00 0.00 0 0 0.00 0.00 0

0.00 0.00 0 0 0.00 0.00 0

0.00 0.00 0 0 0.00 0.00 0

0.00 2.00 0 86 0.00 1.03 0

4.20 7.90 35 190 1.03 3.38 0

22.78 59.54 436 982 9.39 17.20 35 138

25.58 58.68 454 949 12.24 23.81 38 176

97.39 189.05 4259 12925 102.68 268.63 69428 135997

78.09 145.14 4760 11756 64.82 186.94 49086 100018

264.61 570.35 10289 27096 413.55 936.07 87264 194777

195.67 400.65 8493 22182 225.39 540.46 54081 103738

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

264.61 570.35 10289 27096 413.55 936.07 87264 194777

195.67 400.65 8493 22182 225.39 540.46 54081 103738

0.00 0 0.00 0

0.00 0 0.00 0

0.00 0 0.00 0

0.00 0 0.00 0

245.33 1229.08 41294 106398 326.21 1310.62 13649 42426

103.43 938.80 25846 81830 264.10 1080.97 8067 28485

3403.00 8657.30 129554 386593 1877.78 5629.77 170376 373338

2737.20 7171.33 96656 311142 1409.03 4438.53 111272 232417
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued

Accretions during

the month (premium)
Sum Assured

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

Marine Hull (Including

Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /

Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Raheja QBE General Insurance Company Limited
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12.19 26.34 7 21 12.19 26.34 6219.00 28635.00

0.00 0.13 6 0.00 0.13 246.00

0.00 0.13 0 6 0.00 0.13 0.00 246.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.48 1 0.00 0.48 0.00 864.86

2.12 3.01 21 35 2.12 3.01 328.22 476.31

0.17 1.10 0 42 0.17 1.10

2.29 4.11 21 42 2.29 4.11 328.22 476.31

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 1.95 0 1 0.00 1.95 0.00

0.00 0.71 0 1 0.00 0.71 0.00 1500

0.00 0.00 0 0

22.70 89.74 2 11 22.70 89.74 12692 37715

0.00 0.00 0 0

22.69 92.40 2 13 22.69 92.40 12692.25 39215.25

0.00 0.00 0 0 0.00 0.00 0.00 0.00

18.00 10 0.00 18.00 35372.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.08 0.87 1 6 0.08 0.87 75.00 402.00

0 0

37.24 142.33 31 99 37.24 142.33 19314.47 105211.42

0.00 0.00 0 0 0.00 0.00 0.00 0.00



No. of Lives covered

in Social Sector

Amount of Premium

u/w in Social Sector

No. of Policies

in Rural Areas

For the

month

For the

month

For the

month

Up to

the month

For the

month

FOR AND UP TO THE MONTH OF JUNE, 2010

Amount of Premium

u/w in Rural Areas

No. of

Lives covered *

Up to

the month

Up to

the month

Up to

the month

For the

month

Up to

the month

(Premium in Rs Lakhs)
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0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0 0 0 0 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued

Accretions during

the month (premium)
Sum Assured

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

Marine Hull (Including

Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /

Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Reliance General Insurance Company Limited

1195.61 4125.46 4235 10965 350.16 -1581.60 1254983.79 5860092.03

845.44 5707.06 3900 9260 166.06 1640.39 1308322.91 11432900.79

246.99 953.28 2159 5768 -20.93 -33.92 450762.90 2558055.66

267.92 987.20 1930 4994 -42.79 5.75 649738.84 3666205.50

121.17 326.13 3 4 -173.40 -47.82 170858.23 176086.59

294.57 373.95 37 75 248.37 132.99 29690.37 49233.61

368.16 1279.41 2162 5772 -194.33 -81.74 621621.14 2734142.26

562.49 1361.16 1967 5069 205.58 138.74 679429.21 3715439.10

1704.91 3407.33 2 17 1666.94 3244.38 2.83 1537.83

37.96 162.96 13 43 -189.86 -313.19 44520.47 203762.59

535.58 -96.83 526 1294 -483.72 -2922.18 286328.97 1751873.38

1019.30 2825.35 560 1541 180.84 447.38 617815.78 2308390.76

5660.31 15527.33 131941 240868 -6094.79 -12795.50 354577.58 984141.61

11755.11 28322.83 177345 517357 6388.28 8520.96 507157.91 1500889.22

2796.57 7439.57 136251 381822 2513.29 -154.46

283.28 7594.03 187917 549373 -1927.67 -150.18

8456.88 22966.90 136251 381822 -3581.50 -12949.96 354577.58 984141.61

12038.38 35916.85 187917 549373 4460.61 8370.78 507157.91 1500889.22

62.43 152.21 285 767 -8.10 -56.36 4852.61 15566.75

70.53 208.58 398 1261 -9.64 -42.29 6570.16 26250.67

9.06 48.77 39 125 -4.00 -33.53 4060.51 31117.33

13.07 82.30 58 120 -1.20 14.23 11318.20 44532.41

5.07 7.83 3 6 3.06 1.28 940.00 2090.00

2.01 6.55 3 61 -12.57 -10.39 500.00 1235.00

31.51 702.45 771 1275 20.19 51.30 -6873.56 242744.44

11.32 651.15 26 108 2.35 -257.61 179940.00 236209.25

108.07 911.26 1098 2173 11.14 -37.31 2979.56 291518.52

96.93 948.58 485 1550 -21.06 -296.06 198328.36 308227.32

216.00 2412.42 2908 15561 14.65 887.86 436077.17 3659868.38

201.35 1524.56 2299 21062 -173.38 -2252.22 489583.29 2857118.91

1819.13 5534.76 16109 108641 115.57 508.20 72398.26 190414.77

1703.56 5026.57 35545 105760 -312.97 -6790.43 114365.84 295722.46

374.16 1116.48 65726 186258 68.06 140.47 2120287.82 7173506.45

306.10 976.00 39759 133791 -125.24 -15.52 395344.01 1278155.79

2193.29 6651.24 81835 294899 183.63 648.67 2192686.08 7363921.22

2009.66 6002.57 75304 239551 -438.21 -6805.95 509709.85 1573878.25

0 0.00 0 0 0.00 0.00 0.00 0.00

0 0 0 0 0.00 0.00 0.00 0.00

0 0.00 0 0 0.00 0.00 0 0.00

0 0 0 0 0.00 0.00 0 0

476.47 1277.45 7154 17847 101.92 -21.14 246223.89 1561924.72

374.55 1298.59 8260 19928 -26.83 -826.06 345299.49 2214472.43

15254.96 42934.66 236171 730350 -1931.11 -12813.02 5395481.01 24209019.95

17186.07 55747.68 280705 847377 4163.75 103.81 4700167.25 26115079.39
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No. of Lives covered

in Social Sector

Amount of Premium

u/w in Social Sector

No. of Policies

in Rural Areas

For the

month

For the

month

For the

month

Up to

the month

For the

month

FOR AND UP TO THE MONTH OF JUNE, 2010

Amount of Premium

u/w in Rural Areas

No. of

Lives covered *

Up to

the month

Up to

the month

Up to

the month

For the

month

Up to

the month

(Premium in Rs Lakhs)

10.09 338.63 156 380

54.96 580.30 273 509

1.42 17.50 18 54

8.06 8.08 31 33

0.00 0.00 0 0

0.60 0.60 2 2

1.42 17.50 18 54 0.00 0.00 0 0 0 0

8.66 8.68 33 35 0.00 0.00 0 0 0 0

0.00 0.00 0 0

0.00 0.00 0 0

8.03 65.71 15 72

41.98 91.28 29 80

469.78 1323.22 10631 29790

1365.84 3585.07 18704 52728

249.76 693.39 245 947

19.41 473.33 731 2064

719.55 2016.62 10631 29790 0.00 0.00 0 0 0 0

1385.25 4058.40 18704 52728 0.00 0.00 0 0 0 0

0.15 7.81 3 27

2.89 6.22 21 61

0.00 0.51 0 2

2.86 2.86 1 1

0.27 0.27 1 1

0.00 0.00 0 0

0.17 0.36 17 42

0.00 4.00 0 2

0.58 8.95 21 72 0.00 0.00 0 0 0 0

5.75 13.08 22 64 0.00 0.00 0 0 0 0

1.64 18.18 428 2311 0.19 24.54 367.00 202572.00

1.19 94.77 257 696 0.99 77.65 1389.00 3519.92

16.98 1078.09 334 1504

24.08 100.45 1207 3147

19.47 51.82 5568 14157

15.78 34.27 2999 6489

36.45 1129.91 5902 15661 0.00 0.00 0 0 0 0

39.86 134.72 4206 9636 0.00 0.00 0 0 0 0

0.00 0.00 0 0

0.00 0.00 0 0

0 0.00 0 0

0 0 0 0

8.21 35.89 579 1354 7.63 35.85 533.00 5086.00

16.65 35.79 598 1163 12.81 20.64 1920.00 3069.00

785.97 3631.39 17750 49694 7.82 60.39 900 207658 0 0

1554.31 5017.03 24122 64911 13.80 98.29 3309 6589 0 0
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued

Accretions during

the month (premium)
Sum Assured

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

Marine Hull (Including

Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /

Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Royal Sundaram Alliance Insurance Company Limited

609.69 1878.20 3337 8854 398.90 414.62 640946.89 3433378.69

210.79 1463.58 1474 5735 -118.74 -910.71 270489.59 2225795.08

259.84 704.60 3337 9310 31.36 136.26 803228.28 1808444.38

228.49 568.34 3049 6575 68.90 63.51 606656.78 1583522.08

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

259.84 704.60 3337 9310 31.36 136.26 803228.28 1808444.38

228.49 568.34 3049 6575 68.90 63.51 606656.78 1583522.08

0.00

0.00

269.00 847.09 85 410 -20.74 -122.17 164013.24 381607.47

289.74 969.25 136 556 -72.58 -220.71 75463.60 277500.08

4454.86 12646.45 62959 180673 1027.89 2388.60 243582.48 683312.95

3426.97 10257.85 50870 148377 482.97 1752.72 190593.63 563524.93

1257.34 3500.30 421 1519 179.13 459.28

1078.22 3041.02 877 2263 354.94 923.62

5712.20 16146.75 62959 180673 1207.01 2847.89 243582.48 683312.95

4505.19 13298.87 50870 148377 837.90 2676.34 190593.63 563524.93

11.10 61.25 39 130 -13.65 -5.92 695.21 5746.34

24.75 67.18 69 191 -32.98 -28.48 989.40 6132.49

35.65 108.11 50 126 26.01 42.64 13369.46 36918.86

9.63 65.46 18 89 -0.43 -9.68 14172.93 45372.27

14.08 22.51 6 10 5.80 5.69 3884.19 6946.17

8.29 16.82 5 9 8.29 -3.61 176.10 2466.75

60.83 191.87 95 266 18.15 42.41 17948.87 49611.36

42.68 149.46 92 289 -25.12 -41.78 15338.44 53971.50

305.06 892.67 6100 19313 96.31 73.09 2256574.85 4885240.31

208.75 819.58 9073 33706 38.29 131.07 154698.35 731441.42

1660.15 4753.72 13026 59150 680.09 1771.48 89676.17 406706.73

980.06 2982.23 17624 56706 -16.61 -140.20 113631.65 610079.67

1660.15 4753.72 13026 59150 680.09 1771.48 89676.17 406706.73

980.06 2982.23 17624 56706 -16.61 -140.20 113631.65 610079.67

171.46 755.51 35577 82528 -5.60 97.75 828269.74 5101328.96

177.06 657.75 3065 6707 -15.38 300.93 790738.16 2655003.34

9048.24 26170.40 124516 360504 2405.47 5261.34 5044240.53 16749630.85

6642.76 20909.06 85383 258651 696.66 1858.45 2217610.20 8700838.10
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No. of Lives covered

in Social Sector

Amount of Premium

u/w in Social Sector

No. of Policies

in Rural Areas

For the

month

For the

month

For the

month

Up to

the month

For the

month

FOR AND UP TO THE MONTH OF JUNE, 2010

Amount of Premium

u/w in Rural Areas

No. of

Lives covered *

Up to

the month

Up to

the month

Up to

the month

For the

month

Up to

the month

(Premium in Rs Lakhs)

15.23 24.77 507 883

17.29 27.93 574 1397

0.00 0.00 0 0

0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.79 1.43 2 4

0.00 0.00 0 0

271.99 597.37 2850 6584

622.77 1278.91 12177 21384

271.99 597.37 2850 6584 0.00 0.00 0 0

622.77 1278.91 12177 21384 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

49.34 108.28 36029 64632 0.97 2.46 2448.00 5593.00

26.15 84.13 1779 2380 0.42 1.30 1450.00 4671.00

586.32 1026.42 7914 20965 382.83 383.08 112084.00 112425.00 53522.50 155625.50

213.73 400.10 4802 6665 0.30 0.43 392.00 538.00 78842.00 194642.00

586.32 1026.42 7914 20965 382.83 383.08 112084 112425 53523 155626

213.73 400.10 4802 6665 0.30 0.43 392 538 78842 194642

174.79 413.87 2435 6208 0.00 0.00 0.00 0.00

79.04 210.42 1428 4268 0.00 0.00 0.00 0.00

1098.47 2172.14 49737 99276 383.80 385.54 114532 118018 53523 155626

958.97 2001.48 20760 36094 0.71 1.73 1842 5209 78842 194642
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued

Accretions during

the month (premium)
Sum Assured

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

Marine Hull (Including

Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /

Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: SBI General Insurance Company Limited
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16.89 57.71 18 46 16.89 57.71 32646.91 99126.43

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

93.29 93.29 4 4 93.29 93.29 48349.96 48349.96

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

6.65 6.67 5 6 6.65 6.67 80460.42 80570.58

116.83 157.67 27 56 116.83 157.67 161457.29 228046.97

0.00 0.00 0 0 0.00 0.00 0.00 0.00



No. of Lives covered

in Social Sector

Amount of Premium

u/w in Social Sector

No. of Policies

in Rural Areas

For the

month

For the

month

For the

month

Up to

the month

For the

month

FOR AND UP TO THE MONTH OF JUNE, 2010

Amount of Premium

u/w in Rural Areas

No. of

Lives covered *

Up to

the month

Up to

the month

Up to

the month

For the

month

Up to

the month

(Premium in Rs Lakhs)
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0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued

Accretions during

the month (premium)
Sum Assured

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

Marine Hull (Including

Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /

Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Shriram General Insurance Company Limited

35.44 110.16 135 328 17.82 75.77 31544.33 145407.60

17.62 34.39 38 135 17.62 34.39 14365.25 29080.95

8.06 10.46 58 89 8.06 10.46 9064.98 11128.56

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

8.06 10.46 58 89 8.06 10.46 9064.98 11128.56

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

10.49 28.85 28 62 -0.41 11.71 9103.02 19474.70

10.90 17.14 6 12 10.90 17.14 4509.00 23485.28

2502.50 7088.17 73550 208304 1631.69 4066.96 193910.69 559265.48

870.81 3021.21 30365 94566 870.81 3021.21 64620.25 224313.49

2401.15 6716.50 78294 218218 1481.80 3566.17

919.35 3150.33 31236 96452 919.35 3150.33

4903.65 13804.67 78294 218218 3113.49 7633.13 193910.69 559265.48

1790.16 6171.54 31236 96452 1790.16 6171.54 64620.25 224313.49

5.20 7.49 4 17 4.87 5.53 6.96 39.17

0.33 1.96 4 10 0 2 5.70 24.77

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.59 6.14 7 23 0.26 5.69 125.00 4069.31

0.33 0.45 1 4 0.33 0.45 100.00 185.00

5.79 13.63 11 40 5.13 11.22 131.96 4108.48

0.66 2.41 5 14 0.66 2.41 105.70 209.77

8.95 20.04 1421 3282 3.23 6.70 10327.67 28327.09

5.72 13.34 1724 3808 5.72 13.34 2844.40 6746.67

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

3.80 10.80 118 386 0.31 1.35 7381.80 16992.91

3.49 9.45 286 752 3.49 9.45 1072.70 2962.15

4976.18 13998.61 80065 222405 3147.63 7750.34 261464.45 784704.82

1828.55 6248.27 33295 101173 1828.55 6248.27 87517.30 286798.31
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No. of Lives covered

in Social Sector

Amount of Premium

u/w in Social Sector

No. of Policies

in Rural Areas

For the

month

For the

month

For the

month

Up to

the month

For the

month

FOR AND UP TO THE MONTH OF JUNE, 2010

Amount of Premium

u/w in Rural Areas

No. of

Lives covered *

Up to

the month

Up to

the month

Up to

the month

For the

month

Up to

the month

(Premium in Rs Lakhs)

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

139.76 413.34 4370 12355 0.00 0.00 0 0

69.83 150.73 2108 4559 0.00 0.00 0 0

108.59 319.22 4407 12515 0.00 0.00 0 0

58.68 123.36 2175 4699 0.00 0.00 0 0

248.35 732.56 4407 12515 0.00 0.00 0 0

128.51 274.09 2175 4699 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

248.35 732.56 4407 12515 0.00 0.00 0 0 0 0

128.51 274.09 2175 4699 0.00 0.00 0 0 0 0

ir
d
a

j
o
u
r
n
a
l
S
e
p
t
e
m

b
e
r

2
0
1
0

7
5

i~ 
111111111111111 • ============================================================ I 



non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued

Accretions during

the month (premium)
Sum Assured

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

Marine Hull (Including

Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /

Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Tata AIG General Insurance Co Ltd
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878 8,475 9,311 27,683 - 26,364,007 82,342,602

721 7,566 11,942 36,059 - - 11,035,439 37,790,901

979 4,259 1,545 4,969 - 1,807,674 4,134,469

753 3,442 1,323 4,143 - - 1,325,830 3,008,063

- - - - - - -

- - - - - - - -

979 4,259 1,545 4,969 - - 1,807,674 4,134,469

753 3,442 1,323 4,143 - - 1,325,830 3,008,063

- - - - - -

- - - - - - - -

169 1,570 85 225 - 3,245,984 7,054,203

143 1,623 46 175 - - 1,816,896 2,265,010

2,247 6,053 55,891 153,669 - 126,344 357,218

1,302 3,884 27,370 87,834 - - 68,532 227,413

388 1,103 55,891 153,669 - -

233 709 27,370 87,834 - - - -

2,636 7,156 55,891 153,669 - - 126,344 357,218

1,535 4,594 27,370 87,834 - - 68,532 227,413

25 96 30 76 - 15,117 114,022

10 84 10 50 - - 4,025 73,604

187 884 35 177 - 123,197 539,956

182 752 35 145 - - 133,190 380,324

16 126 19 75 - 3,175,742 6,589,555

13 126 29 126 - - 1,145,053 2,342,205

552 2,736 584 1,706 - 331,806 1,292,543

398 2,589 311 1,039 - - 321,133 979,569

780 3,841 668 2,034 - - 3,645,862 8,536,075

604 3,551 385 1,360 - - 1,603,400 3,775,702

1,118 3,355 8,188 27,673 - 764,218 2,714,822

943 3,215 9,692 29,044 - - 735,193 2,032,130

- - - - - - -

- - - - - - - -

1,205 3,449 29,954 91,688 - 3,386,899 10,048,425

641 1,844 22,138 67,516 - - 2,733,812 7,390,305

1,205 3,449 29,954 91,688 - - 3,386,899 10,048,425

641 1,844 22,138 67,516 - - 2,733,812 7,390,305

- - - - - - -

- - - - - - - -

- - - - - - -

- - - - - - - -

97 300 1,018 2,493 - 4,374 10,248

136 335 89 730 - - 10,950 36,710

7,860 32,405 106,660 310,434 - - 39,345,362 115,198,063

5,476 26,171 72,985 226,861 - - 19,330,052 56,526,234



No. of Lives covered

in Social Sector

Amount of Premium

u/w in Social Sector

No. of Policies

in Rural Areas

For the

month

For the

month

For the

month

Up to

the month

For the

month

FOR AND UP TO THE MONTH OF JUNE, 2010

Amount of Premium

u/w in Rural Areas

No. of

Lives covered *

Up to

the month

Up to

the month

Up to

the month

For the

month

Up to

the month

(Premium in Rs Lakhs)
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447 556 57 223 - -

94 240 85 274 - - - -

258 356 65 145 - -

36 100 20 71 - - - -

- - - - - -

- - - - - - - -

258 356 65 145 - - - - - -

36 100 20 71 - - - - - -

- - - - - -

- - - - - - - -

21 26 4 7 - -

2 11 2 8 - - - -

149 427 4,288 11,720 - -

66 222 1,362 4,702 - - - -

- - - - - -

- - - - - - - -

149 427 4,288 11,720 - - - - - -

66 222 1,362 4,702 - - - - - -

0 2 - 2 - -

(0) 1 - 1 - - - -

58 122 15 55 - -

16 51 13 53 - - - -

- - - - - -

- - - - - - - -

- - - - - -

- - - - - - - -

58 124 15 57 - - - - - -

15 52 13 54 - - - - - -

36 95 678 2,320 0 1 3,696 10,194

23 39 201 670 0 0 1,402 1,402

- - - - - -

- - - - - - - -

287 818 89 291 - -

0 4 66 146 - - - -

287 818 89 291 - - - - - -

0 4 66 146 - - - - - -

- - - - - -

- - - - - - - -

- - - - - -

- - - - - - - -

34 139 1,069 2,475 - -

15 25 333 889 - - - -

1,291 2,541 6,265 17,238 0 1 3,696 10,194 - -

252 692 2,082 6,814 0 0 1,402 1,402 - -
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued

Accretions during

the month (premium)
Sum Assured

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

Marine Hull (Including

Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /

Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: The New India Assurance Co. Ltd

8334.62 37281.71 63872 243343 3616.11 7324.59 224260760.87 307952407.17

4718.51 29957.12 63411 215391 41145044.64 89064158.96

2552.77 7409.59 29244 77675 973.82 1874.64 127700091.98 158727029.45

1578.95 5534.95 28538 71263 17301749.30 49098273.36

6011.49 8610.83 463 2829 1759.67 2591.66 9368675.25 14644165.43

4251.82 6019.17 777 3744 2846895.17 12114272.79

8564.26 16020.42 29707 80504 2733.49 4466.30 137068767.23 173371194.88

5830.77 11554.12 29315 75007 0.00 0.00 20148644.47 61212546.15

177.51 1289.48 63 134 21.29 62.53 39131.76 954387.09

156.22 1226.95 61 199 -163020.82 1275387.75

2878.46 8295.03 3232 19327 -116.06 808.63 25806965.94 56697453.99

2994.52 7486.40 5803 22128 13815439.39 21995402.40

10020.63 29951.85 422874 1197275 847.11 1570.72 13096709.38 14395140.17

9173.52 28381.13 427091 1237581 942383.58 2294573.98

7586.40 22300.30 456254 1028570 108.14 223.34

7478.26 22076.96 193025 595116

17607.03 52252.15 456254 1197275 955.25 1794.06 13096709.38 14395140.17

16651.78 50458.09 427091 1237581 0.00 0.00 942383.58 2294573.98

523 1235 9192 19543 185 240 1217531 1374234

338 995 5903 25239 56686 154479

113 138 413 845 145 106 64423 504224

-32 32 -270 978 45127 516315

52 205 16 32 -219 -210 21960786 22160737

270 415 -1106 50 -52771 186927

616 2723 -3701 17219 232 414 9054391 9724292

384 2310 58780 65707 89938 388681

1303.64 4301.15 5920 37639 343.13 549.29 32297131.07 33763486.49

960.51 3751.86 63307 91974 0.00 0.00 138980.04 1246402.05

1066.22 3277.03 39136 141918 435.68 839.51 7418699.95 20048911.70

630.54 2437.52 30375 111442 8754745.47 14246918.67

19066.10 63995.60 93069 275621 6951.71 17752.98 240417834.20 251779803.55

12114.39 46242.62 90151 281837 3228260.40 11231008.66

138.18 494.84 8474 20227 -7.13 -50.26 65666114.79 65983235.96

145.31 545.10 5798 20343 -64817.61 59167.60

19204.28 64490.44 101543 295848 6944.58 17702.72 306083948.99 317763039.51

12259.70 46787.72 95949 302180 0.00 0.00 3163442.79 11290176.26

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00

0.00 0.52 0 10 16.80 -13.15 0.00 2.90

-16.80 13.67 557 575 21282.51 96092.41

3436.52 12503.74 71840 293381 109.11 1264.21 1311338651.31 1353089689.28

3327.41 11239.53 131893 372015 36711722.71 65363693.35

62572.54 199711.67 771567 2309379 15059.38 34798.69 2057410766.50 2278035713.18

47513.16 164912.98 847762 2428492 0.00 0.00 124678664.78 268085351.98
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No. of Lives covered

in Social Sector

Amount of Premium

u/w in Social Sector

No. of Policies

in Rural Areas

For the

month

For the

month

For the

month

Up to

the month

For the

month

FOR AND UP TO THE MONTH OF JUNE, 2010

Amount of Premium

u/w in Rural Areas

No. of

Lives covered *

Up to

the month

Up to

the month

Up to

the month

For the

month

Up to

the month

(Premium in Rs Lakhs)

375.06 1337.72 8330 27914 153.98 895.91 0.00 0.00

370.62 1406.23 5037 21457 149.25 584.55 0.00 0.00

60.31 219.04 685 2619 14.95 178.14 0.00 0.00

57.16 144.01 554 1996 43.80 132.95 0.00 0.00

1.27 14.55 28 86 -5.32 39.77 0.00 0.00

1.41 5.35 21 55 4.14 7.97 0.00 0.00

61.58 233.59 713 2705 9.63 217.91 0 0

58.57 149.36 575 2051 47.94 140.92 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

90.70 287.05 370 1141 78.87 236.50 0.00 0.00

87.67 211.37 417 1312 87.34 206.50 0.00 0.00

658.14 1673.95 18225 119797 534.32 1471.58 1554.00 4124.00

698.33 2176.07 23659 123657 838.56 1815.47 2137.00 5529.00

326.94 1121.02 25596 83359 311.91 951.38 3048.00 8298.00

616.60 1606.54 8939 53436 647.04 1239.48 1619.00 5437.00

985.08 2794.97 25596 119797 846.23 2422.96 4602 12422

1314.93 3782.61 23659 123657 1485.60 3054.95 3756 10966

66 120 204 818 -86 56 1920 5685

80 168 900 1520 16 61 740 4474

1 1 6 11 0 11 0 0

1 1 19 28 0 1 0 0

1 18 3 3 0 25 0 0

4 19 4 4 3 24 0 0

164 252 714 1814 22 64 1 4

-48 61 573 1181 -1 42 -34 4

231.01 391.69 927 2646 -64.47 156.08 1921 5689

37.48 249.82 1496 2733 17.83 127.91 706 4478

53.78 169.65 3742 16351 -39.32 146.28 20764 114743

-25.31 110.95 3035 10301 13.58 78.51 19888 198355

279.90 1336.86 15897 49758 658.80 1401.51 581318 976151 86434 1408703

10.03 630.91 2811 18672 303.59 906.48 33415 10179203 88493 1295894

28.26 34.05 339 1117 6.65 23.06 -6604 2090 2365 6613

2.37 13.35 27 609 3.96 16.18 -2846 8848 805 10406

308.16 1370.91 16236 50875 665.45 1424.57 574714 978241 88799 1415316

12.40 644.26 2838 19281 307.55 922.66 30569 10188051 89298 1306300

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.03 0.03 6 6 12.43 12.43 0 0

531.16 2192.45 16093 68096 141.45 594.17 16692 54851

484.45 1455.29 14793 78731 149.49 671.68 20847 5210558

2636.53 8778.03 72007 289525 1791.82 6094.38 618693 1165946

2340.84 8009.92 51856 259529 2271.01 5800.11 75766 15612408
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued

Accretions during

the month (premium)
Sum Assured

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

Marine Hull (Including

Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /

Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: The Oriental Insurance Company Limited
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3355.03 21197.86 43908 137497 506.73 3897.24 7746891.18 54594779.72

2848.30 17300.62 41048 122925

1906.23 6027.06 15603 44899 593.63 1392.25 5668570.39 16527408.02

1312.60 4634.81 19754 54851

4995.76 7507.20 461 1097 2756.16 3405.91 1014497.23 1615646.54

2239.60 4101.29 565 1173

6901.99 13534.26 16064 45996 3349.79 4798.16 6683067.62 18143054.56

3552.20 8736.10 20319 56024

1197.96 1442.31 40 107 955.96 -1152.76 4302380.75 4382794.09

242.00 2595.07 42 108

2716.38 7680.63 3357 10851 616.78 1306.16 2788867.44 7678298.33

2099.60 6374.47 3828 10724

7631.61 23270.77 412883 1212422 972.01 2689.29 509712.77 1548726.73

6659.60 20581.48 366314 1079862

6402.87 19410.50 571802 1692716 558.87 1806.44 0.00 0.00

5844.00 17604.06 142032 406990

14034.48 42681.27 571802 1692716 1530.88 4495.73 509712.77 1548726.73

12503.60 38185.54 366314 1079862

505.92 1721.36 5172 15864 -4.78 178.46 8376.11 29504.23

510.70 1542.90 4964 14938

8.40 39.68 26 127 2.80 -5.70 3379398.00 7882493.94

5.60 45.38 31 140

14.66 112.74 11 32 -22.64 -144.26 80300.66 1432949.35

37.30 257.00 8 37

246.19 798.25 2617 7542 -129.51 -436.85 1707090.80 5199052.92

375.70 1235.10 2734 7258

775.17 2672.03 7826 23565 -154.13 -408.35 5175165.57 14544000.44

929.30 3080.38 7737 22373

1398.64 3567.00 87766 257810 558.34 530.81 1550349.96 5812449.87

840.30 3036.19 88309 252881

9092.78 29771.57 74525 185828 1806.58 5001.67 354275.53 1103041.08

7286.20 24769.90 51497 145144

82.31 287.38 2244 8599 -10.19 -24.23 231509.35 903017.46

92.50 311.61 2641 8937

9175.09 30058.95 76769 194427 1796.39 4977.44 585784.88 2006058.54

7378.70 25081.51 54138 154081

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0

2459.54 14668.85 87467 276534 -1160.46 1792.73 3157540.19 1046170173.92

3620.00 12876.12 89588 262590

42014.28 137503.16 894999 2639503 8000.28 20237.16 32499760.36 1154880336.20

34014.00 117266.00 813355 2368558 0.00 0.00



No. of Lives covered

in Social Sector

Amount of Premium

u/w in Social Sector

No. of Policies

in Rural Areas

For the

month

For the

month

For the

month

Up to

the month

For the

month

FOR AND UP TO THE MONTH OF JUNE, 2010

Amount of Premium

u/w in Rural Areas

No. of

Lives covered *

Up to

the month

Up to

the month

Up to

the month

For the

month

Up to

the month

(Premium in Rs Lakhs)
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284.37 1131.06 7273 21934 934.31 1989.71 0 0 0 0

169.20 845.30 4597 13055 21.20 98.10 0 0 0 0

50.13 237.46 566 1930 512.68 756.48 0 0 0 0

22.40 98.90 558 2043 7.40 25.30 0 0 0 0

10.36 29.53 298 528 220.87 246.51 0 0 0 0

6.60 10.50 402 587 -2.30 4.30 0 0 0 0

60.49 266.99 864 2458 733.55 1002.98 0 0 0 0

29.00 109.40 960 2630 5.10 29.60 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

92.33 300.80 465 1416 642.72 924.45 0 0 0 0

66.80 166.90 399 970 5.40 34.10 0 0 0 0

1343.82 4106.78 70316 208798 2228.49 5165.93 0 0 0 0

689.80 2298.00 40853 119471 114.00 344.10 0 0 0 0

1217.23 3676.62 99716 294333 1804.78 4170.53 193125 1621111 401235 2243363

668.60 2079.90 56889 164644 121.40 351.00 0 0 0 0

2561.05 7783.40 99716 294333 4033.27 9336.46 193125 1621111 401235 2243363

1358.40 4377.90 56889 164644 235.40 695.10 0 0 0 0

57.10 213.47 833 2669 134.21 315.35 816 1046 10362 11083

36.20 101.30 611 1594 7.70 24.00 0 0 0 0

1.19 1.79 2 4 0.17 0.93 1 2 2 10

0.00 0.30 0 1 0.00 0.00 0 0 0 0

0.50 0.50 1 1 3.78 3.78 0 0 1 1

0.50 0.70 1 3 0.00 0.00 0 0 0 0

24.49 71.16 287 727 89.62 152.28 139 292 1037 1444

10.00 40.20 110 353 2.30 6.30 0 0 0 0

83.28 286.92 1123 3401 227.78 472.33 956 1340 11402 12538

46.70 142.50 722 1951 10.00 30.30 0 0 0 0

91.98 299.27 19337 58360 474.71 731.01 24782 150592 178209 527315

60.50 145.20 10703 32373 7.90 29.20 0 0 0 0

308.44 605.38 4690 10646 1506.53 1889.10 82172 218802 153309 297056

119.00 259.40 1573 4386 32.90 106.10 0 0 0 0

1.49 7.55 41 194 20.95 28.42 344 512 2677 3114

0.80 4.40 29 78 0.20 1.90 0 0 0 0

309.93 612.93 4731 10840 1527.48 1917.52 82516 219314 155986 300170

119.80 263.80 1602 4464 33.10 108.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

812.64 4311.58 26742 82116 1708.53 3086.80 160687 165208 213441 1915756

474.20 1440.10 18136 58097 38.50 88.80 2390 6237 28078 76383

4296.07 14992.95 160251 474858 10282.35 19461.24 462066 2157565 960273 4999142

2324.60 7491.10 94008 278184 356.60 1113.20 2390 6237 28078 76383
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued

Accretions during

the month (premium)
Sum Assured

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

Marine Hull (Including

Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /

Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: United India Insurance Company Limited

7062.00 24002.00 65383 207299 1667.00 4665.00 11290168 38444977

5395.00 19337.00 70862 205198 847.00 -183.00 8673633 31065607

2334.00 8771.00 21469 77926 787.00 2980.00 4950159 18610346

1547.00 5791.00 22926 74765 -1074.00 -440.42 3382900 12666968

1062.00 6079.00 1567 4532 690.00 -131.00 382014 2184365

372.00 6210.00 1110 2796 -93.00 2271.42 119884 2001389

3396.00 14850.00 23036 82458 1477.00 2849.00 5332173 20794711

1919.00 12001.00 24036 77561 -1167.00 1831.00 3502784 14668357

90.76 132.18 78 347 72.55 97.11 13617 19832

18.21 35.07 7 70 -70.02 -515.28 2679 5159

3480.00 9977.00 8923 25339 661.00 2859.00 1500000 4306751

2819.00 7118.00 10289 25624 923.00 329.00 1248948 3153560

8675.00 25960.00 436793 1270935 703.00 1849.00 1230936 3683586

7972.00 24111.00 419825 1232260 1048.00 2451.81 993334 3004286

7195.00 21893.00 730459 2087643 1081.00 4375.00 0

6114.00 17518.00 611552 1819658 1095.00 1782.19 0

15870.00 47853.00 730459 2087643 1784.00 6224.00 1230936 3683586

14086.00 41629.00 611552 1819658 2143.00 4234.00 993334 3004286

477.30 1405.36 6136 18042 104.61 292.97 0

372.69 1112.39 4556 13955 102.82 -168.71 0.00 0

69.89 303.81 448 2149 -7.02 -6.50 11846 55203

76.91 310.31 388 1455 -32.25 -19.85 13036 54453

39.89 168.63 166 601 10.56 77.33 7937 33554

29.33 91.30 160 466 5.65 1.84 6086 18948

67.59 597.96 2195 7989 5.70 17.60 20563 181925

61.89 580.36 2334 7739 12.41 76.56 18474 173234

654.67 2475.76 8945 28781 113.85 381.40 40346 270682

540.82 2094.37 7437 23615 88.63 -110.15 37596 246634

830.48 2875.12 30623 107775 288.15 893.78 2734550 9468249

542.33 1981.34 30936 92401 74.84 235.36 1956546 7148030

10578.37 36785.02 88458 375243 3194.37 9988.62 1461247 5081312

7384.00 26796.40 107747 327175 1976.00 8329.40 1190165 4319086

679.63 2358.98 5589 28381 192.63 726.38 199950 694088

487.00 1632.60 7344 24097 275.00 484.60 143913 482404

11258.00 39144.00 94047 403624 3387.00 10715.00 1661197 5775400

7871.00 28429.00 115091 351272 2251.00 8814.00 1334077 4801490

0.00 0.00 0 0 0.00 0.00 0

0.00 0.00 0 0 0.00 0.00 0

0.00 0.00 0 0 0.00 0.00 0

0.00 0.00 0 0 0.00 0.00 0

3463.08 14279.93 170914 501472 -274.55 132.72 667584 2752735

3737.64 14147.22 159199 468828 -105.45 430.07 696778 2637353

46104.99 155589.00 1569200 4715673 9176.00 28817.00 24470572 85516924

36929.00 126772.01 1449234 4296486 4985.00 15065.01 18446375 66730476
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No. of Lives covered

in Social Sector

Amount of Premium

u/w in Social Sector

No. of Policies

in Rural Areas

For the

month

For the

month

For the

month

Up to

the month

For the

month

FOR AND UP TO THE MONTH OF JUNE, 2010

Amount of Premium

u/w in Rural Areas

No. of

Lives covered *

Up to

the month

Up to

the month

Up to

the month

For the

month

Up to

the month

(Premium in Rs Lakhs)

502.36 1755.58 12590 37594 0.00 0.00 0 0

479.13 1445.30 10333 31652 85.95 407.94 345 983

46.91 207.22 1313 4460 0.00 0.00 0 0

46.46 163.04 1340 3870 14.52 81.50 0 195

4.35 17.45 153 400 0.00 0.00 0 0

4.02 12.61 116 230 1.71 7.27 0 0

51.26 224.67 1466 4860 0.00 0.00 0 0

50.47 175.65 1456 4100 16.23 88.77 0 195

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

116.73 370.00 633 2453 0.00 0.00 0 0

103.91 329.47 872 2500 67.13 165.09 3 52

944.62 5549.83 50194 177933 0.00 0.00 0 0

1173.31 4936.18 56083 174409 186.05 601.55 107 4742

1162.18 5007.13 78815 280985 0.00 0.00 0 0

672.75 4178.46 77188 241066 108.55 350.13 80 2028

2106.79 10556.96 78815 280985 0.00 0.00 0 0

1846.07 9114.64 77188 241066 294.60 951.68 187 6770

23.03 116.48 536 2651 26.05 58.42 25 158

36.95 116.55 590 2058 10.18 30.34 40 106

2.64 16.60 71 339 0.00 0.00 0 0

1.95 7.00 61 182 1.02 3.97 2 2

0.00 2.16 0 18 0.00 0.00 0 0

6.25 7.59 2 2 0.00 1.45 0 0

2.54 37.56 50 643 0.00 0.00 0 0

5.95 25.80 212 566 0.00 10.53 0 0

28.21 172.79 657 3651 26.05 58.42 25 158

51.10 156.94 864 2808 11.20 46.29 42 108

151.78 903.12 1266 9616 335.42 590.14 9791 41648

358.64 880.37 4998 12151 315.76 466.36 3819 18744

491.82 1375.61 9318 32059 374.08 2448.16 12814 78434 54410 120435

361.61 956.66 8720 23288 79.21 382.97 2533 38950 37981 82973

39.42 89.49 356 1436 0.00 5.75 0 362 365 1176

22.51 74.08 322 1257 -5.27 0.00 -454 0 262 817

531.24 1465.10 9674 33495 374.08 2453.91 12814 78796 54775 121611

384.12 1030.74 9042 24545 73.94 382.97 2079 38950 38243 83790

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

886.34 5103.21 59012 120779 122.92 2125.61 4916 14424

652.98 4723.16 49460 124690 95.06 1887.13 1874 7453

4374.72 20551.43 214307 671365 858.48 5228.08 27546 135026

3926.42 17856.28 210296 617922 959.87 4396.23 8349 73254
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued

Accretions during

the month (premium)
Sum Assured

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

Marine Hull (Including

Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /

Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Universal Sompo General Insurance Company Ltd.

535.23 1321.52 8692 22396 313.83 451.31 658476.31 1639198.23

221.40 870.21 8049 20214 212.63 843.32 296850.11 912543.81

74.66 212.53 122 281 32.18 107.58 399805.52 1284912.21

42.48 104.95 96 205 25.08 87.55 192984.71 400566.47

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

74.66 212.53 122 281 32.18 107.58 399805.52 1284912.21

42.48 104.95 96 205 25.08 87.55 192984.71 400566.47

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

48.51 222.86 95 272 55.66 74.88 31855.88 81096.08

-7.15 147.98 95 217 -7.15 147.98 42186.94 100578.01

1337.93 3174.66 50707 120277 1075.19 2679.94 123428.19 214560.12

262.74 494.72 7159 13318 262.74 494.72 23276.48 46169.28

334.48 1121.65 0 0 310.84 1055.94

23.64 65.71 0 0 23.64 65.71

1672.41 4296.31 50707 120277 1386.03 3735.88 123428.19 214560.12

286.38 560.43 7159 13318 286.38 560.43 23276.48 46169.28

4.63 17 38 154 1.04 9.25 309 1550

3.59 7.96 26 40 3.59 7.96 311.46 999.26

0.00 4.27 0 4 -5.39 -1.71 0 5900

5.39 5.98 1 6 5.39 5.98 3718.00 5000.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

4.29 21.71 7 33 1.40 12.37 1161 6258

2.89 9.34 19 26 2.89 9.34 2582 4497

8.92 43.19 45 191 -2.95 19.91 1469.83 13707.52

11.87 23.28 46 72 11.87 23.28 6611.46 10496.26

93.02 157.59 400 1062 111.60 -498.91 867886.20 1179263.54

-18.58 656.50 112 282 -65.10 609.98 40104.35 7442106.48

50.53 766.15 1553 5146 -4.05 227.93 3223.25 52015.30

54.58 538.22 752 3432 54.58 538.22 2419.19 46917.18

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

50.53 766.15 1553 5146 -4.05 227.93 3223.25 52015.30

54.58 538.22 752 3432 54.58 538.22 2419.19 46917.18

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

297.85 764.68 12301 33294 110.19 163.98 184806.04 421131.69

187.66 600.70 10505 28976 187.66 600.70 111979.53 333733.35

2781.12 7784.82 73915 182919 2002.48 4282.55 2270951.20 4885884.69

778.64 3502.27 26814 66716 705.95 3411.46 716412.78 9293110.85
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No. of Lives covered

in Social Sector

Amount of Premium

u/w in Social Sector

No. of Policies

in Rural Areas

For the

month

For the

month

For the

month

Up to

the month

For the

month

FOR AND UP TO THE MONTH OF JUNE, 2010

Amount of Premium

u/w in Rural Areas

No. of

Lives covered *

Up to

the month

Up to

the month

Up to

the month

For the

month

Up to

the month

(Premium in Rs Lakhs)

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

113.95 309.67 3956 11737 0 0.00 0 0

94.70 232.68 3168 8641 0 0.00 0 0

113.95 309.67 3956 11737 0.00 0.00 0 0 0 0

94.70 232.68 3168 8641 0.00 0.00 0 0 0 0
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued

Accretions during

the month (premium)
Sum Assured

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

Marine Hull (Including

Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /

Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Agriculture Insurance Company of India Ltd.

5202.9 14851.6 13879 80760 18.4 1689.3 177885.2 500954.2

5172.7 13162.0 10987 50908 3670.7 6400.2 180773.6 474041.9

5202.9 14851.6 13879 80760 18.4 1689.3 177885.2 500954.2

5172.7 13162.0 10987 50908 3670.7 6400.2 180773.6 474041.9
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No. of Lives covered

in Social Sector

Amount of Premium

u/w in Social Sector

No. of Policies

in Rural Areas

For the

month

For the

month

For the

month

Up to

the month

For the

month

FOR AND UP TO THE MONTH OF JUNE, 2010

Amount of Premium

u/w in Rural Areas

No. of

Lives covered *

Up to

the month

Up to

the month

Up to

the month

For the

month

Up to

the month

(Premium in Rs Lakhs)

5202.9 14808.0 13879 80760 489823.0 2246954.0

5172.7 13162.0 10987 50908 710154 2231222

5202.9 14808.0 13879 80760 489823.0 2246954.0

5172.7 13162.0 10987 50908 710154 2231222
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued

Accretions during

the month (premium)
Sum Assured

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

Marine Hull (Including

Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /

Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Apollo Munich Health Insurance Company Limited

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

37.67 103.51 2888 6171 37.67 103.51 28759.38 61571.50

32.15 57.03 2083 3424 32.15 57.03 103085.00 176188.23

979.96 3775.88 34690 88952 979.96 3775.88 49975.35 115414.12

358.51 1632.08 3765 9159 358.51 1632.08 26732.00 121962.58

42.70 162.59 2261 7513 42.70 162.59 181863.36 564613.23

51.49 165.58 2276 8596 51.49 165.58 165864.00 562582.50

1022.66 3938.47 36951 96465 1022.66 3938.47 231838.71 680027.34

410.00 1797.66 6041 17755 410.00 1797.66 192596.00 684545.08

45.36 163.41 44876 136467 45.36 163.41 224380.00 682335.00

32.13 90.63 32037 90253 32.13 90.63 160185.00 451005.00

1105.69 4205.39 84715 239103 1105.69 4205.39 484978.08 1423933.84

474.28 1945.32 40161 111432 474.28 1945.32 455866.00 1311738.31

ir
d
a

j
o
u
r
n
a
l
S
e
p
t
e
m

b
e
r

2
0
1
0

8
8



No. of Lives covered

in Social Sector

Amount of Premium

u/w in Social Sector

No. of Policies

in Rural Areas

For the

month

For the

month

For the

month

Up to

the month

For the

month

FOR AND UP TO THE MONTH OF JUNE, 2010

Amount of Premium

u/w in Rural Areas

No. of

Lives covered *

Up to

the month

Up to

the month

Up to

the month

For the

month

Up to

the month

(Premium in Rs Lakhs)

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.25 0 2088 1.34 1.70 906 3072

0.03 0.03 285 285 0.44 0.44 143 143

190.66 191.83 4958 5400 0.00 1.17 0 442 59007 189382

0.40 1.77 49 185 2.40 4.13 120 880 15403 61464

2735 9096

2731 9845

190.66 191.83 4958 5400 0.00 1.17 0 442 61742 198478

0.40 1.77 49 185 2.40 4.13 120 880 18134 71309

190.66 192.08 4958 7488 1.34 2.86 906 3514 61742 198478

0.43 1.80 334 470 2.84 4.57 263 1023 18134 71309
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued

Accretions during

the month (premium)
Sum Assured

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

Marine Hull (Including

Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /

Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Export Credit Guarantee Corporation of India Ltd

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

7448 20804 1067 2882 891 1833 387104 899179

6557 18971 1144 3146 546 2501 396097 953166

7447.90 20804.02 1067 2882 890.80 1833.02 387104.28 899179.27

6557.00 18971.00 1144 3146 546.00 2501.00 396097.00 953166.00
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No. of Lives covered

in Social Sector

Amount of Premium

u/w in Social Sector

No. of Policies

in Rural Areas

For the

month

For the

month

For the

month

Up to

the month

For the

month

FOR AND UP TO THE MONTH OF JUNE, 2010

Amount of Premium

u/w in Rural Areas

No. of

Lives covered *

Up to

the month

Up to

the month

Up to

the month

For the

month

Up to

the month

(Premium in Rs Lakhs)

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued

Accretions during

the month (premium)
Sum Assured

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

Marine Hull (Including

Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /

Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Max Bupa Health Insurance Company Limited

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

128.21 230.81 1240 2547 124.11 224.27 4682.00 8411.00

128.21 230.81 1240 2547 124.11 224.27 4682.00 8411.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

128.21 230.81 1240 2547 124.11 224.27 4682.00 8411.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

ir
d
a

j
o
u
r
n
a
l
S
e
p
t
e
m

b
e
r

2
0
1
0

9
2



No. of Lives covered

in Social Sector

Amount of Premium

u/w in Social Sector

No. of Policies

in Rural Areas

For the

month

For the

month

For the

month

Up to

the month

For the

month

FOR AND UP TO THE MONTH OF JUNE, 2010

Amount of Premium

u/w in Rural Areas

No. of

Lives covered *

Up to

the month

Up to

the month

Up to

the month

For the

month

Up to

the month

(Premium in Rs Lakhs)

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

2297 3987

0.00 0.00 0 0 0.00 0.00 0 0 2297 3987

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 2297 3987

0.00 0.00 0 0 0.00 0.00 0 0 0 0

ir
d
a

j
o
u
r
n
a
l
S
e
p
t
e
m

b
e
r

2
0
1
0

9
3

i~ 
111111111111111 • ============================================================ I 



non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued

Accretions during

the month (premium)
Sum Assured

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

For the

month

Up to

the month

Marine Hull (Including

Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /

Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Star Health and Allied Insurance Company Limited

0 0 0 0

0 0 0 0

0 0 0 0

0 0 0 0

0 0 0 0

0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0 0 0 0

0 0 0 0

0 0 0 0

0 0 0 0

0 0 0 0

0 0 0 0

0 0 0 0

0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0 0 0 0

0 0 0 0

0 0 0 0

0 0 0 0

0 0 0 0

0 0 0 0

0 0 0 0

0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

75.39 227.34 10066 29803 17.48 106.54 101159.04 363038.31

57.91 120.80 7287 19028 28.03 43.36 67154.53 135645.44

9525.69 31253.24 57342 152953 2190.48 9101.74 118049.25 10390247.50

7335.21 22151.50 36069 90169 1250.97 9934.64 57462.48 10226305.23

127.91 401.39 4521 13198 37.48 148.30 383368.97 1200931.70

90.43 253.09 2576 7203 50.20 128.11 214188.12 593209.96

9653.60 31654.63 61863 166151 2227.96 9250.04 501418.22 11591179.20

7425.64 22404.59 38645 97372 1301.17 10062.75 271650.60 10819515.19

41.30 108.50 14568 38574 11.58 4.44 145680 385740.00

29.72 104.06 10062 36650 -23.16 48.20 100620.00 366500.00

9770.29 31990.47 86497 234528 2257.02 9361.02 748257.26 12339957.51

7513.27 22629.45 55994 153050 1306.04 10154.31 439425.13 11321660.63
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No. of Lives covered

in Social Sector

Amount of Premium

u/w in Social Sector

No. of Policies

in Rural Areas

For the

month

For the

month

For the

month

Up to

the month

For the

month

FOR AND UP TO THE MONTH OF JUNE, 2010

Amount of Premium

u/w in Rural Areas

No. of

Lives covered *

Up to

the month

Up to

the month

Up to

the month

For the

month

Up to

the month

(Premium in Rs Lakhs)

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

20.09 49.40 4182 13270 23.19 131.74 15502 103329.00

13.60 36.80 3835 8964 36.39 68.23 68614 108884.00

665.59 1819.61 19934 52703 8597.62 28855.07 33520 88755.00 72447 24465556

325.41 809.56 14465 35428 6804.27 20779.51 2298974 26599726.00 2324121 26664580

31.12 84.14 707 2055 70.02 158.93 2528 5144.00 4521 13198

16.76 57.28 442 1549 47.34 133.43 1556 4105.00 2576 7203

696.71 1903.75 20641 54758 8667.64 29014.00 36048 93899 76968 24478754

342.17 866.84 14907 36977 6851.61 20912.94 2300530 26603831 2326697 26671783

41.30 108.50 14568 38574

29.72 104.06 10062 36470

716.80 1953.15 24823 68028 8732.13 29254.24 66118 235802 76968 24478754

355.77 903.64 18742 45941 6917.72 21085.23 2379206 26749185 2326697 26671783
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SPREAD THE WORK...
The above advertisement is issued by IRDA in the Public interest.

Those wishing to publish it for spreading consumer awareness of Insurance

may use this artwork for reproduction.
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events

09 – 10 Sep 2010

New Delhi By

20 – 21 Sep 2010

Taipei, Taiwan

By

27 – 29 Sep 2010

Shenzhen, China By

28 Sep 2010

Mumbai By

29 – 30 Sep 2010

Abu Dhabi, UAE By

04 – 05 Oct 2010

Oman By

04 – 06 Oct 2010

NIA, Pune By

14 – 16 Oct 2010

NIA, Pune By

27 – 29 Oct 2010

Dubai, UAE By

01 – 02 Nov 2010

Beirut, Lebanon By

4th International Health Insurance Summit

Insurance Executives Summit for Strategy,

Operations & Technology

11th China Rendezvous

13th Insurance Summit

1st Middle East Oil & Gas Insurance Conference

Middle East CAT Insurance Conference

Aviation Insurance

Management of Motor Underwriting & Claims (OD)

IAIS Annual Conference

4th Middle East Healthcare Insurance Conference

Confederation of Indian Industry

Asia Insurance Review, Singapore

Asia Insurance Review, Singapore

Confederation of Indian Industry

Asia Insurance Review, Singapore

Asia Insurance Review, Singapore

National Insurance Academy

National Insurance Academy

International Association of Insurance Supervisors

Middle East Insurance Review, Singapore

Venue:

Venue:

Venue:

Venue:

Venue:

Venue:

Venue:

Venue:

Venue:

Venue:

i 
1111!1111111111 .. 



Introducing and implementing an internationally coherent, well aligned and efficiently

operationable approach to supervising IAIG (Internationally Active Insurance Groups) is

now a key issue for supervisors around the world.

Through the NAIC, state regulators consistently work together to create sound public

policy and we intend to make sure consumers have appropriate disclosure surrounding

these benefits.

As global reforms reshape the financial landscape, we will continue to strengthen our

supervisory and regulatory regimes and market infrastructure, consistent with new

international standards and best practices.

What is important from the regulator's perspective is to continue our efforts towards

'better and quality regulation', which is necessary to achieve financial stability; protection

of users of financial service and market integrity; but make the benefit to the economy.

The greatest attention of the regulatory community over the past three years has

necessarily been on reforming and implementing the right prudential regime in order to

promote market confidence and to maintain financial stability.

It is high time the insurance companies focused more on bringing out products which

completely meet the needs and aspirations of those in the rural poor/below poverty strata

and the risks associated with them; or otherwise, it is very difficult for the insurance sector

to grow fast.

Mr. Peter Braumuller

Mr. Thomas R. Sullivan

Mr. Heng Swee Keat

Mr. Kenji Tamura

Ms. Sheila Nicoll

Mr. J. Hari Narayan

Chair of the IAIS Executive Committee

Connecticut Insurance Commissioner

Managing Director, Monetary Authority of Singapore

Parliamentary Secretary of Cabinet Office for Financial Services, Japan

Director of the Conduct Policy Division, FSA, UK

Chairman, Insurance Regulatory & Development Authority, India

RNI No: APBIL/2002/9589
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If undelivered please return to:

IRDA, Parishram Bhavan, 3 Floor, Basheer Bagh, Hyderabad - 500 004. Ph: +91-40-23381100
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